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The Budget (Railways), 2015-16,
The Appropriation (Railways) Vote on Account Bill, 2015 and
The Appropriation (Railways) Bill, 2015

MR. DEPUTY CHAIRMAN: Now, the Appropriation Bills to be moved.
Shri Suresh Prabhu to move the Appropriation (Railways) Vote on Account Bill,
2015 and the Appropriation (Railways) Bill, 2015.

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU) Sir, I move:

That the Bill to provide for the withdrawal of certain sums from and out of
the Consolidated Fund of India for the services of a part of the financial year
2015-16, for the purposes of Railways, as passed by Lok Sabha, be taken into

consideration.
Sir, T also move:

That the Bill to authorise payment and appropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the
financial year 2014-15, for the purposes of Railways, as passed by Lok Sabha,

be taken into consideration.
The questions were proposed.

MR. DEPUTY CHAIRMAN: So, all these are taken together. We can discuss
both the Bills along with the Railway Budget. Now next speaker is Avinash Rai

Khanna. Now, ...(Interruptions)..

SHRI PRAFUL PATEL (Mabharashtra): Sir, all parties have spoken. I have nothing
against Mr. Khanna speaking. But all political parties ...(Interruptions)... By rotation,

we should get chance.
sft arfETer Y @ (done): 3y §ifery, $Ig a1d &
MR. DEPUTY CHAIRMAN: Do you want to speak today?
SHRI PRAFUL PATEL: I appreciate. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Mr. Derek O' Brien also wanted to speak today.
...(Interruptions)... He is not there. ...(Interruptions)... Shri Praful Pael, I know you

wanted this. ...(Interruptions)... This is how you manage.

SHRI PRAFUL PATEL: No, no, Sir. There was no confusion, Sir. I was not
here on Friday in the evening. Therefore, I requested that I would be speaking
today. I was given to understand that all political parties have spoken. So, there is

nothing to manage, Sir.
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MR. DEPUTY CHAIRMAN: All right; I agree. ...(Interruptions)... 1 agree with
you. But one point I have to make clear that every party should adhere to the time
because then we will not be able to finish it today. ...(Interruptions)... Your time is

fourteen minutes.

SHRI PRAFUL PATEL : I will take less than the time allotted to us.
...(Interruptions)... In consideration of you giving me a chance, I will speak less.

Mr. Deputy Chairman, Sir, I am here to speak on the Railway Budget and, first
and foremost, I would like to compliment my dear friend, Suresh Prabhu, who I feel
is an outstanding parliamentarian and Minister who has a no-nonsense approach, who
has, I am sure, in his earlier role as the Power Minister of our country contributed
immensely for bringing discipline and a forward-thinking then, and 1 am sure, the
same kind of thought process will be visible in this role of his. I must also say that
I have been in Parliament for 24 years, I have not seen a single Railway Budget
which has withstood the pressure of populism and has, in fact, focussed on bringing
railways back to financial health and also to bring it back into a situation where it
truly contributes as its primary role of being the engine of growth for the nation.
Sir, I would like to say that many comprehensive things are required especially
bringing back the fiscal health of the railways. There is a situation which is very
alarming. We have, on one hand, a situation where unless and until, there is fiscal
prudence, probably, the railways do not have money to pay even the salaries on
time. If I am correct, I am sure the Railway Minister will acknowledge this when
he replies. For a large entity as big as railways, we have probably, if you see the
railways' size and the scale and the number of people which the railways employ, I
think, it is truly a situation where we cannot comprehend the fact that railways today
is in such a financial distraught and we need to solve the problem as immediately
as possible. There are many contributory factors for this kind of a decline. For
many years, | think our investment in railways, while it has come, it has come in
scattered bits and pieces and I would say rather than a comprehensive approach, we
fritter away our scarce resources. For example, we have railway lines which we are
laying all across the length and breadth of the country. I am sure every Member of
Parliament or every area of this country, irrespective of the Member of Parliament,
is crying for connectivity and railway services in their own areas. And, over the
years, we have seen successive announcements for creation of new railway lines.
I can give you one example, you can say, of the lines which have been agreed to
be converted from narrow gauge to broad gauge or from single line to double line
conversion. Such kinds of projects have been going on for years and years, let alone

the completion of the new projects that have been announced. In Maharashtra, I
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can give you an example, which, I am sure, Mr. Suresh Prabhu must be knowing,
is Nagpur-Yavatmal-Nanded. The money, which we have been providing for these
kinds of lines, I would not say is ill-spent, has not been spent well. If a project is
going to materialize after 25-30 years, it is of no use and instead of providing little,
little money, it would be better to use that money in a way to complete a project
which can be finished with a little bit of additional funds. As a result, what has
happened is, a lot of, I would say, dead investments have taken place, which, in a
way, is affecting the financial health of the Railways. At so many places, we have
announced new lines; surveys have been announced; people are sitting in expectation.
Suddenly, one fine day, whoever comes from that area, represents in Parliament and
is able to carry his voice with the concerned authorities and is able to get a little
bit more money for that line. The consequence is that people are living in hope,
but the money of the Railways, instead of being converted into productive assets, is
being parked in a place where the productivity will for ever be in limbo. I get an
impression from the Railway Minister's Budget Speech that he is trying to rectify the
things. He is trying to first get hold of the low-hanging fruit and is trying to see
what are the lines which can be completed and which will then contribute not only
to connectivity for faster movement of goods and services, but also will improve the

financial health of the Railways. I think, this is a notable and a good step.

I can also tell you of so many other instances. When we talk of the power
sector or some other related sectors, like, steel and cement, which are dependent
on coal as their primary source of fuel, the production of the Coal India, if you
really see, is pretty decent. But the problem is of evacuating the coal. The problem
of evacuating the coal is the absence of either the last-mile-connectivity between
the mine and the railway network or the under-capacity of the railway network
in those areas where evacuation is a must. I think, these are certain areas that
comprehensively need to be adjusted. I remember, when we were in Government,
once there was a discussion on the evacuation of coal. And, we realized that a
maximum of 2,000 kilometres of new railway lines in and around Eastern India,
or, wherever the coalfields are more concentrated in the Central India, needed to
be laid and if they were connected to the main network of the Railways, I think,
that would comprehensively change the way the power production in this country
would be. That is why, I think, the Railways are very important. And, my advice
to the Railway Minister would be that he should take care of these kinds of issues,
especially the last-mile-connectivity in the evacuation of coal. We must, all across
the country, really strengthen four or five trunk corridors — I am sure, I don't have

to elaborate those corridors, everybody is aware of which are those main trunk
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corridors, the Railway Minister is even more aware — where there is a very high
density of volume and traffic. We have two lines. To lay a third line, in those limited
corridors, I think, should be the priority of the Government. It is not just about
passenger trains. Of course, the passenger trains are a must and they should be given
the highest priority in terms of having faster trains, reaching from one to another.
But, I think, a lot of our raw materials -- whether it is foodgrain or whether it is
coal or whether it is steel or whether it is cement or whether it is any other such
commodity item — need to be transported efficiently by the Railways. 1 think the
concept of having dedicated freight corridors is already on the anvil. I don't think
this, what we are talking of something today, is some novel idea. It has been in
the works. It is being discussed for many, many years. But the net result is yet
to happen. We are not yet seeing any concrete movement in that direction. I am
sure the Railway Minister has looked into these issues and would be giving it the
maximum attention. As [ said, Sir, instead of scattering and frittering our scarce
sources all across the country in 20 or 50 projects, I think if three or four projects
of national importance are taken up as a priority, that will, truly, change the way
the railway network functions, both in terms of the country's requirements and even
for passengers. If you have a dedicated freight corridor, it opens up that much of
space on that railway line for passengers' movement. Sir, we are talking of faster
trains and more efficient trains. I think that reality can happen only when you free
those railway networks from freight movement, especially on the high-density lines.
I think this is something which needs to be done. I have spoken to the Railway
Minister at the personal level and he, I am sure, acknowledges it that we have
not really encouraged the concept of multi-model connectivity. I will give you a very
simple example, for everybody to understand. Say, you land at Delhi Airport. When
the new Terminal III was being made, I did make a conscious effort; I am sorry
we did not get through. I was probably isolated in my approach. But the thing is
what we were planning or what should be done. What has not been done does not
mean it can't be done tomorrow. Captain Satish Sharma is an avid flyer, he will
realize what I am saying. You land at Delhi Airport. You would go down to the
basement. You would, probably, get a corridor straight connecting you to the Indian
Railways. You have it in Frankfurt and you have it in London. It happens in so
many cities across the world. I am not inventing the wheel. I am just trying to say
that what has happened should be done here. If you had a railway network, if you
got down from a plane at Delhi Airport, and you wanted to go to Chandigarh, you
would get on to a fast train straight from Delhi Airport and you would be there
in three hours; you would be in Jaipur in three hours; you would be in Agra in

three hours and you could be in so many places within the distance of 200 or
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300 kilometres of Delhi within a few hours. So, you would, actually, be saving on

time, you would be saving on money and it would ensure seamless connectivity.
This happens in other countries. Why can't it happen in our country? This should
have happened in every single major, I would say, metro city of our country, which
connects. Therefore, 1 feel, Sir, that even though we have missed the bus so far,
it is never too late. I am sure the Railway Minister will look at these issues very,
very objectively. We have metros now. Every city has a metro, virtually, coming up
or on the anvil. In the cities where it has come up or where it is yet to come up,
I think we should have some kind of an integration of the metro with the railways.
Ultimately, it can't work in isolation. A railway network and a metro network should
be coordinated. If I have to go from Janakpuri to Indira Gandhi Airport, and
from Indira Gandhi Airport, if I have to go wherever, I must have an integrated
solution. I can't be asked to get off at one place and go into another transportation
mode and then, again, back to that. It doesn't work. When I am talking of smart
city concept, I am not talking of Smart City as only in terms of e-connectivity; I
am also talking in terms of physical connectivity. No city can be a world-class
city unless and until it has multi-modal modes of transportation. You should have a
common calling card. It is like a pass which you use on the metro, you use on the
Indian railways and you can, probably, even use it for other modes of transportation.
So, I think this is a holistic approach for transportation planning, which we have,
unfortunately, missed in our country. As a time, it is never too late, Sir. We have to
make a beginning somewhere and I hope my friend, Shri Suresh Prabhu, will look
at the issues of connectivity and multi-model transportation in a very, very holistic

way. [ think that will truly redefine the way we travel.

Sir, he has talked of high-speed trains. It is a welcome sign. No issues; nobody
can dispute that. But I would say, instead of this so-called our fascination for bullet
trains, well, even if you have it, I am not going to come in your way or I am not
going to criticize you for that. But the most important thing for you would be to
have even a train which moves at 110 or 120 kilometres an hour — forget at 160
kilometres. But if it moves efficiently, if you are able to provide the services which
passengers expect, even that is good. I can understand that the pressure on Indian
Railways is immense. When you have two crore people travelling every day by
the Indian Railway Network, it is not something which can be compared with any
other part of the world. Therefore, if somebody says, my European experience on a
Railway was something or an American experience or Japanese or Chinese experience
was different, I think, we should not get into that kind of an issue. We don’t have

to copy anybody; we don’t have to get mixed up with these issues.
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But, at the same time, Sir, while we have got the new experience of the
Rajdhanis over the last ten-twenty years, we have got the Durontos and other kinds
of trains which are actually good trains, but I think if we improve the level of
service — the cleanliness, the seating arrangement -- it will be more helpful instead
of building a bullet train which will cost us rupees thirty, forty or fifty thousand
crores. Please do it. But, on the other side, let us have some models. Why don’t
you get it studied, say, maybe a European Railway Network, and see what kind of
equipment they are using and try to bring a few rakes of that kind and use it on
certain corridors like Delhi-Jaipur, Delhi-Agra, some places of tourism where people
from all over the world come? Let their experience be pleasant, let their experience
be world-class, and I don’t think people will mind paying you for a good service.
But please do that because today, Pradhan Mantriji is talking of tourism. I appreciate
that concept. Having been in aviation for many years, I know the importance of
tourism. But the ‘tourism numbers’ are not going to be just a happy experience by
giving visas on arrival. Please do that. But you also have to make the experience of
the person travelling in the country as world-class and as good and as efficient also.
So, we need to work on certain such ...(Time-bell rings)... Sir, I will finish very
quickly. Therefore, we need to do that kind of an experimentation. At least, please
bring some good rakes from anywhere in the world. Don’t be under the impression
that we will get everything made within the country. Fine. We need that. We have
factories for that. We do that. But try to experiment with four or six rakes from
wherever you get that. Run them in few of these corridors, and I am telling you
the way that will change and redefine the experience of Indian Railways, I don’t
think anything else will be able to do that. So, it is not just about speed. It is also

about the kind of experience you offer.

Sir, I will not go into too much of detail. But one thing is certain. We have
China. We don’t want to compare ourselves with any other country. But they have
built a railway all across Tibet at such an altitude and coming all the way almost
to our doorstep. When such kind of corridors are being built in difficult terrain, we
also, in our country, must look at certain issues of how we build our train networks.
Yes, we are doing a great job. We have built a network to Kashmir, we have got
a train to Katra; Konkan Railways is also a fine example of a difficult terrain. But
I think, considering such a big country and the kind of engineering expertise we
have and the kind of record we have, we should be able to target more difficult
projects at a much more, I would say, better pace and that is why you must do

work on these issues.

3t ¥RT Fea (MER): dPearl, MAAT—IIAR AT MMUD! T ...(FALH). .
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3 TPedd UCA : H S I R Bl UgH FHI, b 3 I bEbI AU q
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20 ATl & ag H F1s IS BAgoid el gaN 8l g8 40 fharier d@ gl AR drp!
200 fHeIRieR - ararare | Hsoll 3R M A9YR TIRE B HH Sh1 gall ¢l Helad,
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SfY, BEl T Bl AT 3 IR H fay AT P H QT O A8 B, AT I8
HaT U PR 3R S H Fel, U P8 Al SEeRU U BN Y I A MIsd
SIIIIE BIARTE g9 ST X2 8, I8 B! 91 8| 39D Adold AUP AN H, 3Mudh
79 98 919 7, S § ISP BT BT g, A 3D BN BIAT BN AR I
H g g1 gUIT Bl 919 I8 2 b BH I1 98d DR ©, ol QISR fhd
Afpd § 99 T F31ad | o1, d Ui AT § 39 < b ¥l §d18-378] HT Ta-
T & ®1 BM fBan gg S AR Ui ant | fRar, 98 § @6 § e qgd
P 9 Bl E’U\T[%N time is the essence. Execution is the essence. Your desires and

your wishes are honourable, but they must be translated into an affirmative action.

My good wishes to you.
MR. DEPUTY CHAIRMAN: Thank you, Mr. Praful Patel.

3l ¥RE FEd: AR, § 9y St § dg b UPpedd S 7 b I IS 7, IM
TMEAT IR TIAYR aTell AT g4 &b 918 3Uh HRIS BUY gl §8I Sl BBl
g, RIS 981 9« I8 81 3R AT 9 R & <, A1 1 3R A8y 3 F1l
HH B YT MY 39HT 3aTol (U= feurcie & oar iy & foawm Jg g,
forat fastel oefl a1 A) My Aegd | gl fa=ch ® f6 < g2 98 1R AnTen
SOTAT §, $HPT 3T SRX o |

MR. DEPUTY CHAIRMAN: Okay. Thank you. Dr. Ashok S. Ganguly.

DR. ASHOK S. GANGULY (Nominated): Mr. Deputy Chairman, Sir, through
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you, I am very proud to be addressing the hon. Railway Minister. I am glad that

he is here.
MR. DEPUTY CHAIRMAN: You have to address the Chair, not him!

DR. ASHOK S. GANGULY: Sir, I am addressing him through you. I am

expressing my pleasure through you.
MR. DEPUTY CHAIRMAN: Okay. Thank you.

DR. ASHOK S. GANGULY: And, particularly, since you, Hon. Minister, are a
professional Chartered Accountant — after 1928, the Railway Budget started being
presented separately — Shri Prabhu, you have an unique opportunity to bring financial
discipline and transparency in the Railways, which is a hugely complicated and
indiscernible corporation. It is very good, but it is indiscernible. I am particularly
glad, Mr. Deputy Chairman, that the hon. Minister has not promised to connect every
hamlet in the country. What a refreshing change! However, there are some huge
opportunities which I am going to list. But before I do so, I have a small question
for the hon. Minister, Mr. Deputy Chairman. Why increase the freight rates at such
an inopportune moment? Get the freight system going, as Shri Praful Patel had
mentioned, and then you may charge. Give the service and then you may charge.

That would be perfectly legitimate, because then you will be competitive.

Sir, I have a particular point, regarding the Railway Board. The Railway Board
must be a 21st Century Board. The Board must be the instrument to modernize and
professionalize the Railways. You may kindly think of inducting professional and
independent Directors to bring about corporate governance and external thinking on
to the Board, which, unfortunately, due to events not so long ago, has a shadow cast
on it. It is because you are the Railway Minister, I request you to kindly introduce
the latest accounting and auditing procedures, which are followed universally, in the
public sector and the private sector. And please promote meritocracy from the brilliant
railway services rather than what, unfortunately, happened recently. My second point is
regarding Railway being the instrument for attracting mega investments for economic
revival, both domestic and foreign. Launching a couple of large PPP projects will
fire the imagination of the country and the world. For example, will you think about
a world-wide launch of an Indian Railway Bond and take the railway road-show
across the world and let the world know what we are doing and what we propose

to do? Hon. Minister, you can do it.

Another suggestion is to use the PPP mode for railway station modernization

and provide safety and security like the airports do. Why can't we do it? Can this
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be used as a source of CSR investment? Modernise it; restrict visitors by introducing
well-priced entrance tickets as well as the numbers who can accompany passengers

who are leaving or passengers who have come to be received.

My another suggestion is that you must during your tenure — you have a
five-year period — ensure that all level crossings, not this region or that region but
all over India, be automated as a safety feature to prevent the gruesome accidents
which are still occurring in this day and age. For doing this, I request you to
examine another innovation, hon. Minister. Would you consider setting up of an
independent safety committee for the Indian Railways which will be required by
you, hon. Minister, to submit a quarterly report on the status of safety and what is
being done to improve the safety beyond any reasonable doubt for the civilized part
of this century? And, in turn, Railway Minister, although this might sound a little
high-sounding, could you kindly consider to produce a one-page white paper every
quarter on the state of the Indian Railways, your address through your Cabinet to

the nation? I request you to consider this.

I now come to a little bit of self-interest and request you to investigate and
make some radical improvement and upgradation of the Western and Central Railways'
local system in and around Mumbai because six million people depend on their
livelihood, both men and women, every day on the Western and Central Railways,
and they are being stretched beyond their capacity. Mr. Minister, I never speak
long because I have been trained by the hon. Deputy Chairman. So, I am going
to conclude my speech. I have told you whatever I want. I want to reassure you,
Mr. Minister, through the Deputy Chairman, that you have got five years ahead
of you or, say, four-and-an-half years. You don't have to share it with us but I
hope you have sixteen quarters or, say, eighteen quarters in which you can produce
eighteen white papers — your account to the nation what you are doing. I hope,
under you, the Railways become the trigger of revived investments, an imaginative
investment instrument, which both the national and international investors would be
attracted. You don't have the organization right now. The Finance Ministry has to
collaborate with you, Mr. Minister and, there has to be a Special Purpose Vehicle to
trigger the railways as an engine of growth — please pardon the pun as an 'engine
of growth' — for this nation's revival. I thank you, Deputy Chairman, for providing
me this opportunity and I wish you all the best hon. Railway Minister through the
Deputy Chairman. Thank you.

MR. DEPUTY CHAIRMAN: Now, Shri Khekiho Zhimomi - not there.
Shri M.P. Achuthan.
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SHRI M.P. ACHUTHAN (Kerala): Sir, this year’s Railway Budget is a repetition
of what we have got during the last many years, as far as Kerala is concerned.
Whenever we discuss the Railway Budget, the Members from Kerala, including our
hon. Deputy Chairman, raise the issue of neglect to Kerala. The basic needs of
Kerala are not being reflected in this year’s Budget also. What is the basic need
of Kerala? To improve the railway facilities in Kerala, three things must be done,
that is, doubling of the track, electrification and automatic signalling system. Only
by doing this, we can have more trains to Kerala. But unfortunately, this year also,
the Railway Budget has neglected the genuine demands of Kerala. Sir, ¥ 413 crore
has been allocated towards doubling of tracks in Kerala. This allocation is a little
bit more than that of last year. It is good. But what is the need? The need is more
than ¥ 1,000 crore. Then, what is the all-India allocation for doubling in this year’s
Budget? It is ¥ 98,000 crore. Out of I 98,000 crore, Kerala got only I 413 crore,
that is, not even 0.5 per cent for a State like Kerala. So, this must be corrected and
a time-bound programme must be there to complete the doubling work in Kerala,

and, of course, electrification and automatic signalling system.

Sir, regarding the coach factory, for the last 35 years, we have been hearing
that a coach factory will be materialised in Kerala in Palghat. The State Government
has given more than 1,000 acres of land, but still it is pending. Nothing has been
done. Then, Sir, out of so many projects announced in the last five years, none has
been implemented. So, for me, I am demanding, don’t announce any more projects
for Kerala; just implement what you have announced in the last two or three years’
Budgets. It will be sufficient for Kerala. We don’t want proclamations, promises, but

we want concrete action to implement these projects.

Sir, for improving connectivity in Trivandrum, the Nemom Coach Maintenance
Depot was announced three years back, but no action has been taken. Enough land

is there, but the Railway Board is not taking any action to implement it.

The main feature of this Budget is privatisation. This Government, and also
the last UPA Government, began the process and wanted to privatise the Railways
through PPP and FDI. We are hearing a lot of promises on this PPP front. Can
the Minister point out any one project which has been implemented through PPP?
No; only the promises of PPP are there. And, so ambitious promises are there
that within five years, more than ¥ 8 lakh crore will be invested in the Railways.
From where will it be invested? Now, the other day, the hon. Minister stated that
he has got ¥ 1,50,000 crore within three years from LIC. That is the route. Why
do you go for PPP and private investment? Enough money is there in our country.

You can utilise the amount deposited in LIC, banks and other public sector financial
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institutions. The Railways have got thousands of acres of land. You can peg the
land and get the loan from LIC and other financial institutions. If you go in for
privatization, from where these private parties and the corporates are getting the
money? Is it from their pockets? No. They are utilizing the money of the public
sector financial institutions. That shows that the Railways can, without the mercy
of the private sector and private corporate, implement the programmes. When you
have the land, you have the infrastructure, you have the management capacity, why
do you go in for privatization. Tell me, in which country, the Railways has been
developed by the private sector without adequate investment by the public sector.
Sir, we talk about privatization of Railways. The Minister is not here but hon.
Commerce Minister is well versed with the international experience. ...(Interruptions)...
Yes, Minister of State is here but I meant Shri Suresh Prabhu because he is considered
to be a management expert. What is the experience of Britain? It was Margaret

Thatcher, who got these neo-liberal policies implemented...

MR. DEPUTY CHAIRMAN: Mr. Achuthan, if you go to Britain, there will be

no time to come back. ...(Interruptions)...

SHRI M.P. ACHUTHAN: Just one minute, Sir. I will come back to Kerala, Sir.

...(Interruptions)... 1 will be back to Kerala from Britain.

Margaret Thatcher privatized the British Railway. What is the position now?
They are re-nationalizing the Railways in Britain. That is the experience. Nowhere
has it succeeded, and, after so many years, we are going in for privatization. Mind
it, the employees of the Railways are going in for direct struggle and action against
the privatization policy and programme of the Government. There was a strike ballot
in Railway, and, more than 96 per cent of the Indian Railwaymen supported this
strike ballot. That shows the mood of the people, the mood of the employees of
Railways. ...(Time-bell rings)... Please resist from this suicidal move of privatizing

the Indian Railways.
MR. DEPUTY CHAIRMAN: Time is over. Please conclude.

SHRI M.P. ACHUTHAN: You can get the help of LIC and other public sector

financial institutions to implement the Railway Development projects.

Sir, I will be failing in my duty if I do not mention about the fact that there
are more than two lakh vacancies in railways, and, there are nearly one lakh posts
directly connected with the security and safety of the passengers. These include the

posts of drivers etc. You are speaking about zero-tolerance towards accidents and
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safety-related issues. Without filling up these crucial posts, how can you achieve this
target? Please take immediate steps to fill these vacancies in the Indian Railways.

Thank you.
MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Husain Dalwai.

#t T TS (MERTY) : gIaIe SUNWRT HeIed, g9 gl Wil 81 @ ' &
Il 99 Sff vefd AfFReR 99 Y 81 Heled, § B ¥ AT g SR Bieu I A
AR Yeld fifRex €1 ugel va.buifed St 9, 9 99 Ao edl A1 S Xed d
ATST-98d YuR W fHar oM SR, AY qd Sl | I8 BIBU ¥dd o B B
SIS BATSIT |18 1 Bidvl I & A, I DIPU Neld AN AR 3@ 9 Sl g9 Y T,
ITH B T ey B G Y ST P HW TY B FUT B W, 99 HT Ved ol
U Al WX &N H 3T fF Hgd TaHe $9d oY Bo W9 Has ol Rl &l g8l
A ITPI 42 WRIC A HAT dTell &l Xeld | SRS BN Tl B 17.8 URAT fHel
3R 40 URAT Pal A AT, B A RAR™ A G, IFDB! AGHAT S 1 4 el
& TE B voensl 9 9gd 9T e e arel ¥ S9d R # B 919 8 T8 §
3R QM 21G¥" @ S 91 I8 el 2, SAH BT ST, sy a8 TqM
W T, T8, SIS IR H WAAKSE 81 a1 AT g1 § V-3l a1 AR HEm b
FUWR VA HA Sl Bl GH-fIER HRAT @1EY R 9 a1 DI H ugel W) did gDl gl

XA & U Al RS # g9 UM R SHE B S & SF X% Bl odb del,
Ig dl ! 919 © 3R SIP o S IRB S Bled) WY SHH g9l 81 ISP
Y FARIA ISTINT 8] BT 21 IFD FW I TAM TR GAHIHC g3 ol Nad &
AMBER & o f[Aeed @ [ @8 F 78 B ol TP § IaTexv odl gl § Yo
3 P AH-IR TBT 95 forg gt &1 AT G 9y St B 0§ 39 IR H fon ©
f6 § <T8i Y& g, 98l gevMuTST &, dIRdel § 3R diaT $%e, WR, Wil Hol db
300-400 TR THS Bl W 3791 fdessl ®T <« &I 91 8 Y&l 8 39% IR § {9
UH $HHeie B 3R H Yord & e 9 firen, ¥ vefif e &1 foran, afe @
fice]l @) AT BY 2 Tl T 3T 59d FURX PBls B! H? 396 Jag § IR
BT H ATHT a7 & g IR gl

W1 g8 Al FE1 7 fF g8 S SR Sivs-ugt # IEd ©, SAdl 98l | sl U
TRT HEAl F8l gl 3R MY g8 TR HARIA SR g9107, dl g9 U IR Ield
BT U7 el T iR g8t @ ANl @ foly I8 BT SS9 W ST HR W ©1 39 '
P AR S el B 9 & IO $H dRE BT B BN, Al WX I | AR
I g9 U TR O smom

T a1 I8 © P 89 Ul ¥ ga &Rd ©1 39 IR HRM B Frd UL,
s FATT UL, 3o Rold oy IR 19 Rold Fof & 991801 S A9 Rord
FATT H AT B dTd &, 3T Sb febe o1 B 99 derzul it Rerd Famy |
I B B, 96 fehe & foxd # oSt A qeiadt HRY, AfhT B Folvd T,
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[ g8 ot ]

AR Tdhs T UL § I B dell b fcdbe H delas! bl H TToid a1d 8] qasid
gl I8 YA H PR 99 9 ST §, A1 99 UAM W g9 $H A HH Ui o7 TA7 S
T B YA B AW H AT FRARN T R W WA W 99 F gIHaa sHd gfaen
A el Bl 21 S BITT eH B, Ra! wAE 98 B T, SUd IR fedhe g
BT YR T8l TS TIRVI ST TTa+He UHTss] bl &1 HH 9491 fAeidar 82 uidr
SMRT 3T T, BST AN 3 AT 3R 3G A AN Bt 91 &1 I@T gl 3T db
THTsS U1 dieid & b = 391 Ta-ivie vsoiiest &l fAofar 8, Sd-1 IR
&4 ARTTI 3TSl I SAC! AR 8 &M 81 59 a1 @I & H WGP IID FO
T PV BT AT, VAT AT HET B

faoell, TS, BIADII, I98 & oY ST golden quadrilateral &, SHH ¢ UHTT TR
AR 3R We MeAT Tl €1 I TIed ¢ 16 TRUT BT & 3R IS HUR 50 TR
MiSAT Tl E1 FIT MY T8 GIR B &b oY 3R T ¢F dg & aN | Arl?

A 91 I8 © 6 g8 $ 9N | I8f B Pel © Al ol bal §, G Al el
B fF 3T B F HH (S BT o ¥ S Ry fF AfFad HF 911 w97 |
Fed! ¥ 3R $ iR B1 987 wich™ BleT 8T ® 3R Yo ofF ) Bl 81 987 &
fd TRE 9 M-I &, g W @A drell 91d 81 MY dield & o Il & S8
THA BIAT B, H Pedl g P S g8l didbd Vold &, g8l AD! Bls Jhard Hl 78]
BIT 7, 9fch HIIRT BIT 21 39 J81 T S6] 981Us, afr gfaer ff agreul § S
=TEd § & Jieer 7 98 1 &1 SR 82 W9 6 g8 W SHE §, a1 B 39 b
A T8l g 82 T S WR NI BT encroachment &, ST WTefl BRa™ & g
7 AT 3MIF MBS & AT Y 9 W M BT 8] a8d 2l

AT UPh Foled I8 & b Y 319 Sifhad # SAIGTaR 1AS officers 3@ &, 3T
I8l YT &b P 3w Ahad W IRIGY| I AMIB] Ts-5 I IaTGH AR Ig AT qargiy
5 fd I8 § ™ B 81 H AU A1 A S AR b Ffhad T I8 Fqr
f5 TSR ¢ 30 fHaliex Per Hour @1 speed ¥ Tofcll 81 SHd! 50 fhailies Per
HourEF?fspeedW%WﬁWﬁwmlﬁmmﬁw%
T AT B Fhal 8, Al SABT He1 o fh VAT 8 Al 81 I8 ded Yad & Uh
SR HOR BT BT B8] T Sh] J& o3y 3R S99 d1d HRUI 98 ds BINRRR
AMeHl €1 U @R BT experience T 7, STdT R a1 &, MY 98 W 4| FR
Jg BT, A1 o9 BRe WI$ I Ferfll 89T 3T <RIv fF IRl BRe ¢ fow s
J FAd B, IE 50 B WS | Fell Tl 3T T 39 WS B o B GRS < Hadl?
H 9T AT o7 3R HY <@1 {6 g8 B ordinary train 200 fHarer @ Wi
oAl & IR TAR I8t 9gd et o W 115 &I wie 9 N T8 =erd! 81 59 Hidor
XA g, A H I GHI SISl BASd & AT o 3R gAY Ud WIS HIhu H B
o SHH IBIM Fs IR Bl AT fb I8 7 160 fhardex ufd 8¢ & wis 9 geri
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ST 98 o Y 39 Wie ¥ &l ol 31 98 a9l WIS I R’ A8l 9 I8l 8, 3T
B! <RIV 6 9P 9D RIT BRI 81 3R 3w fod oM 8, a5 59 a¥g I oY
ST 9dhd €, I8 w1 Bl Bl

3MI Y&l IoIc |90 H toilets & IR H ¥ Hd g BT B, ¥l Wew R
gl A B, off § @ A f A 7 oandt St toilet o1 BN F, ITDI SR
39 141 TTaelcd AT d9gH Tlacicd &3 @ 4F I8 &l 8 o § 9] <igelcd
B Y €, AfhT AT ForeH I8 B fF Y & e # Sl elueicy €, S B Biel
H BR Fhd & AR AH-YAR Hb AR T fHg1 S Fehal g1 IS Jagd STeled
B, I 31EST BN, of &% fS&d § & | &¥ catering &I IR W & AT
G IR ¥ 59 MPs I €, A1 96 faU o Jfaen &-d & g8l df IR-gR a13-
I e TEd §, e RS B S & | A T8 e 71 eFR I e
H catering ! AR B, O el A fiyelfll *mg 39 WX W S faaR &Ryl

H 3MUP] HERTE &b R H Yo e AR BT A8 [ qras agi-arYR AN 0R
AU 3FERT BIH BIST gl AT $H Folc § IFDI YRT B b1 Jragr g1 {6 g,
STy DI GRT B B B HRYI ART U 3R FoIe & fb Mudkhed Parbheni
A W AT S9e ¢B B, a1 Manmad Rib=<_T€Tg @9 R ST congestion BT 8,
I8 Ao B9 B S AT $HH] IR od GHI 1 $8 THhd o, AT YR S
BY d e H Veld S @l T8 qri? Nefd @l (S fydp<xmare 4 81 g9
A% BRI, § Rpaxae & Rgee 81 g, <ifdbT I Al =g o drell o &,
Afp Yad &1 fSfas RiexEe § 8, 39U 39 39 919d &1 WH HRYI 8F AN
P Bs Al I I8 H © oy fedio™ Aics g8y, fhT MY o $HdT B
Tl €1 g a1 I8 2 6 WHR Bl 9 &1 4 Yad Bl AGG BRAl AIMBY, PR
O Bl AT B T U1 /IS W W Il &, S FAT-RT BT 82 AT 3T XeAd
I 3ffePH BT AT, AT A WITA | ¥eId Bl Toig I Ui Holee 75-90 IRT
TH HH BT 7, AT BT HH B 8, TARRHC B Hlead W &F 8l g1 § I8
& HEM & 31y s 7 g8y, ofbd WX g 47 & 6 IS SR d w9
SYIET Hewd bRl dl <A1 §, < 98 Xerd @l <A1 =AMy

3ITS1 Yeld § HHAIRAT B 3,25,000 IH-AIST TSI &1 I8 Ml 9gd dl 2l R
URATTHE S dTell Dl I9d BT JUET 811, a1 I8 3MUdT f9rT & iR a8f )
Y JH=UIl TG P I8 W WA Bl Ulee™ Bl B, VT B UieeH Bl § 3R
Titsed 1 9 U9 WR BIA 81 H YA S dacld bR BI (Il BT g

I &b AN 3T &1 Y GaE MM & AR UM Bl a0 A &1 R AT IATRT I g
TP GaE b GHY BT o W, A g8 A IR, ueqen, Here, uad 4§ A
I ¢ I YT R AW B A9 ST F o faeeh dvar g 6 ama g Sex
FIRTY H MUl $B ey W fod € 6 we iR Ruqu & 9= e R 9@ &1
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3.00 r.m.

[$7 g9 Sofas]

Mg B, a8t & oy T B A0 2, 3 SHHI R BRI AR 31T S/ T BNl
Tl 3resT NI H I8 98] dedl f& 987 W BRE o1 $&b, dfebd Ife T8l )R =R
oA P, Al g8l &b RN B, 981 b Uss Widl DI GiaeT s g

H I8 Pedl § b MU 39H PO 1 76! Fl ©, MU 59 doic § $T A
g 3BT B, Sl golc © olib Ifa AT $9H $O GIR B ol 3R 36T 29 H
HERTE, & R ¥ W R & Sl P8l &, AT ISP R ¥ Ald]

TS 91d 3R &, I8 gl arell & Y 81 U ol o doid! 81 §ds ¥ SeEs
TH ol o Ferht g1 g8t &% RN @ AR 7 % 98 R H S SW ge w1 I
ral fom gergy 91 af | &7 7 gerd), O &9 9§ $F g QT gersyl 98 99
T TR AT B B &l T TIR AR BT IE BEAl 8, & AN B U 7T 7
H UPh TWT T T, AT AP & & T8yl ..(AHF Hi €Y. SyqwrafT o, §
P GHATK BT gl AR QAT Dol & (6 4 1 I Bidbr Nefd a1 8, 39 59
Hiedl BT BY S8 dIhx ST Fdhd &l USdCIgole, Hgdersoied & a1d il §, oife
P YIZACISOIe & o SMTIT? RIT UMD el & fh T 99-93 Al 99 B H
3T SITGH, Tl P12 TS TARN $eR, Hag H Al N dell 8, SHP bal FT gal,
ST MO IR UeT BT Rifh SRl SUH Bls goxe [8l §, 3afdv 9 T2} 3

MR. DEPUTY CHAIRMAN: All right. That’s all.

3t g9 Seas ¢ W) Q9T HEAT © B O T W BIeU Vold AN 991 ©
3R g8 X 3redl Ferdl B, g8t HHAIRA! @ 95 AR Uierwd €, H 3MUB! 98 T
TRE I IATSI, Rifh TgT <T8H 7l 8, oifbT A1 o o 8 fp o sA aRE &
BIIRTT B S8 B ... (RAYM)... 3T I8 IR H §91¢ 8, oifhT HR H 9gd
AR Ulee™ A1 T 2l G981 & $o a1 Hieerd bl M &= &1 $19 fbar 2, I9b
FUR W 3T &G AT Bil Vofd &b IR H 9gd GRI HHeicd 4§, § ISP aR
H el uF for@dx 57 &, ol §AI a1 g1 gdTe, S 8], S 9Rdl

oft Suaumafy : 3.k N SrfaATer I @

it AATET I @ : FY, H FI gl ¥ HAl SN Bl 9gd-9gd gAIE <Al §
5 S=M 9 &1 9 39 goic &l o1 & forg 9er fam 2, 9% forg Y w30 oiR
TS wIH, 8M 99ic /1 8, 9 9978 & 915 &1 § S gO8) 9958 dl § (%
URRIT &1 ggell Al Uriele WRA Yad H 81 Xl HA Sfl, § 59 forg Y amue!

Igd-9gd 9918 <1 g
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H 37UT WINUT YH B F U Y (IGT HRAT I1EdT Tl o9 B UIR S &
SIS ¥ S &, 1 ST8TSl ¥ Ugl $_d 99 89 Ud 9gd 3eel £3d o 8§ fb &)
STl & SR ARG $T ST a1 g3 g1 § Yol #1 oft & faeT dom fF R &
§91 & HUR WRI B SISl 99 ST, A AR I H TP 9gd I91 A4Sl off qhdl © b
65,000 fopeliiex &1 FHY, S Yeld qF BRal B, 19,000 =, SN AR < F Tl &
3R 8 faferas TS, S 59 Yo0d ¥ Soil 3dd B &, SHBT R Td F &8I,
59 9 Vold & o b HUN YR BT SISl S|

Suard (3t 9. g ge9R) flereiT §0)

319 91 T2 o Eexee ofdel TR HIRA Yol &1 FHR fhd=T 2, SHHBI R WLed
21 H ggel 10 <O BT A fhan, @ g1 o 6 9RAR Yed, fhaiHier & fFame
A e SAfFefdd] &, SHS AER TR 1Y TR R g gd TR IR YUy 31T 8,
b T 2.5 g fdheldier Yed deasd 8, NP 80 URUC Be ¢ & w4 H gl
BT 81 I9 & U Udh g fhariier Sedd ¥, B9 & UM 85,500 fHAHIeR @
Aeqd B, AT & U 65,000 fHeAHER &1 edd 8, HETEl & U 48,000 fhaiies,
ST 6 U 41,000 fheieR, e & Ui 40,000 fharHex, SroleHr & U
36,000 fhairfier, Wik & 9™ 29,000 fheex iR focs & U 28,000 fharfiex
dcqd Bl WX Bed Bl Addd I8 © [P AR Neld P edd oxdl Sy, ol Sl 9gd
SIAE HElSl &, ITh HURS § TART cad AT 2l &4 g9 a1 & G & fF
ST egd B b davE UK Bl of SN b A H B9 dos H Uh TRR TR Bl
8 faferes YW Sefl ¢adt &_d &, AT 3 I8 Aa¥ 91 BM SiedT Yad HRal Bl
FAR U 19,000 o4 &, RTH 9 12,000 TSR <=7 3R 7,000 We =7 Bl

3R H Yad gRAR & 910 H%, Al Yeld &I 98d g1 IRAR Tl T8 SR & &
Xed B U QAT faunT 8, -1 3791 Sfei A gofe U Bl 1 3R §H YIvays
B G BN, Al Xedd P 16 divagst 8, O 4 2 fuaygs o B /e 0w T
g1 ¥ divegst & — RITES, IRCON, CRIS, IRFS, CONCOR, KRCL, RCIL, IRCTC,
PRCL, RVNL, RLDA, DFCCIL, MRVC, BWEL, BSCL and BCL. sa+ 4Igags #
Ig Yfd fhds < Bl ISR <t ©, SRR 8H SHPT (SIS oMY, af 399 Yold &l
Igd 991 ANEM Bl Xerd # T, 4, W 3R < FoAdsl § R (HaAgs &, S
foal a<1 Werdl frefcll 8, I8 N U 7Y 3rgwd #1919 © b Verd o Eeags &
SR fhaaT e Bl gl $HS - S TAA/TAST BT Bl 8, ISP Wl Vald
R B DI BRI BT g1 $GD @l YTd b AU BIISH, AU TheITd
SIS, 30 WicHuydd 41 g1 431 el 2, 59 § Yad & IR § ug el o, b
U IR Wy g, RTa! o15j arars Wt fAar g, Sl Xeld & dHaR] 81 31T Xerd
9 Uh U1 €9 U fhar &, el W eR g HRAArl (U 39 Bl RaTd

Heqd BT Bl
qEIGY, Nod B T B AR FOGEI F A1 SHRT R T B, TG oy
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[N erfq=mer I @ =]

Q@’EFEGF\P[ CICIIRCR] gy gl Better relationship between management and users &
e, ZRUCC, DRUCC, NRUCC Si-ft STt 3l SroRied ot 9+ g8 21 39 orarar
¢ foru uiferamic & ST Hac) 3R ddcefcd HAST W 9475 T Bl

H3 S, § A Ue e R Ag, U fSded dad IR SR Sid
o9 R ¥ AelledR Affadt df 9491 <, 39d T B Al g9 AN & AR dRd
g, W 7 BACAT DI AT BRIGT YeId & 39 YA AT A Yoid HI Fells
IH] B Adhdl 7, ST bl U Rfdd BT HHST | AT HRPb T8l 8 qbdl, Sl
VR IR IR Yed W qHR 8 A1 HRaTl 3 Al 8l I8 el § b BHST DI Y
gelede] HIfeT B Sell, S¥d 915 ¥R T1 Al dd Je! Aradl I8 Sfdl § b Yerd
P HHAR] G IFD] HI A ISHE 99 R P W 99 Il 7, 98 Al doie
SITaT g1 8t A% i R ® & e il Usarsoi dred 991Y €, S9d! #iferd
W[ER B AIEY, $API HROT IJg © & S AN ok IR W) @i & 9 g9d
& &, STP! AH BT ¥ 5SB! AHEY T ¥ 3R STBI g 9T &1 bl g
el # o RaaRe w6 b 37 WS 3l 3T ek B

HAT S, AU 98 TSl WA AT B, Wi SMYPT Sl Wb 8 5, 98
BRI T BIHY ARIA AfTE BT HY 5@ DI ¥oAd HT goic G 3R 9el, |
TR o1, AT Fga Alggecl 39 IS BT AT fBar o1 6 1 leR 79 7, a8
Q‘cﬁg.T{Jﬁ?ﬂﬁTﬁ, I(%Hk:svsmu*#cWﬁWWIWWWﬁWsense
of responsibility T UST g &, Wi Y99 W 9 919 B &I G g1 H 3MTH
1Y AU U TaRAUIRGY IR HRAT A8l g Uob aR H FIAR o fawell 371 8T
o7 R R U AR g B g1 WS Al Up Al TTeER A TGl, 98 [SHyaes A
o7 3R WY & IFPT IRR Al BT 9T 11 STeR I dPR JOIET dF B: R
e W BT H o1, AT HW TS Tg FHI H IqW YOI [F R BRI B, T8
AN M B G SR BT 9 37T W7 8, AP § HUR b 99 W qE AT Fha g
g8 fSfhded] A8 PR V&1 U1, S T W &9 H I8 AR fb R W Al &b
forw Rerde= € el 92 & & Sire, a1 fha eresT B8 S9d 9% 39 WY 3rue
PRI F Pel 6 T FIWR & 99 W Al Y AR 9 AGH DI 1 G ST,
JAD gl Bel STHR g8 Al AR I AT HBR RT R FhI|

MBI ST AT G957 Yo9d URAR 7, R g9d! YR fem-ufafes &w g
SITQH, T @MU Sl |9+ &, Sl MUY 3799 gofc H fow@y € iR 9! 3m\ o+ an
N @l SR GHSR B, 9 B9 R Bl WhiI? JAUD 9 FUAl Pl GRT HIA H D
ST XeAd WIH 5, IFPI 9gd g91 I 5l H AMIPI Udh AR ISER0 ool &l U aR
o1 {5l Sforerd & |1 S S &1 HidT Har gqRT il eifdar 7 off &R
BH AN & U $© 99I WTell AT, SAY 79 § I8 919 3Ms (4 I8l golc o Bl
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W) T IS ol SIU| U H 719 ST & Ulsld 8, ST 89 8lcel 9 SIuT=
IS b P g forgar fog, S wel ST &', el | STl 81 99 §H Vold WA
Ugd, A 99 U BM fCdhe WG BT A7l 8H B: AN I, fThe Rasa! W T,
I 98f W S 9= fede 99 I ofl, S99 BN BEl, "R, AMdHT 9B] % 3y
HS BT B 8, 3T B F &l ehe § I sxae 99 SIvY, Rife B TN
IR FPhe T & BT H 98d AR © AR AP g81 RIS Jbe Fard H
N e, ST B 9o § Bl SRR ST G STT BIdT, 1 MY BYe dolrd H o
Jhd 1" TH G MU § 910 B AR AT b 87 AN BRe FATT H B S0 3R
A AN B A § Q| EH STEl WX SIET o, 981 84 Sa} Y1 3§ TAR AR
qgRewd I8 g 5 a8t W S 9T ded ¥, 9§99 Suel ovde # 8 9, gafay
B PO W |HST H I o7 BT A1 b BH B8l A B8 S §, HEl A A9 I
T 3R ®E W SERT <7 UdhsH! gl MG d8 b Afdd ST, SHhI S S@HY
H o 6 98 AR SR & 8, 89 IS9P U Y, offdhd 39 afad &l )
gfterer 921 ol oY, for ff S afed = &8 wrar =211 ePR IE A9 Il &1 Bl
ql TgE HRIRET AR & W &1 <dl, offdd S IMGH! 7 8H 3N | el fh
M R Yo Fferyl 89 I9F Gw-0w Tl Y, 98 AMGH 8H Udh Sfhax & dAx |
o AT, S IMMhER 7 Ugel SRS # &9 91 99l oIk fhR SiuisT 39 desh
DI FASTS | 3AD IS 98 ASHT P& B4 dI8x P 3T, I BRI B: Che WRAS
STel R BRI ST 1 o1, 98 89 3% 98l W Bls B 1 A 4l o9 H 39
ART GBI ATE BRAT 8, Al G31 984 ST Il 8l T Fg! hoark gAR FgwiM
H TET o FHd? R BAR AN 3R FAR e e Iiod 4, e 9 9 9
TIEE ofd &, ST 38T AR T8l R Idhd? I8 91 96 dhedl H 3 9 &k
ISR & 1 3BT YR T ST a1V, Rifdh I8 SHRT IfFardl 81 IR, infact
S ISR 8, 98 FeIdl ® 3R SHdG IHY BRA & HRUT Xod Bl S U1 e g,
T Bl NeId & HHATRAT BT darg ferd! 81 3R IE sense of responsibility T
HHARGT H 3T AMY, AT AT X 3 SN, S YT 8AR Y& H31 SF <@ § {6
H 39 QU DI FA T ARAT §, 9 98d 991 NS FART B Fhall Bl

319 complaint book @& I Tl 9gd A AN complaint A &l STh AT H TE!
T & {6 §A MU grievances for@ &, ifh g% SWR YaR™ B8R AT LT B,
Wﬁl 3R complaint book Wmmﬁwaﬂﬁwﬁqmﬁcomplaint
Bl T, IGPI I W URE RUIS &1 911, 399 W § w9l § 6 Yedd & ISR Th
ggd gl e gl

R, AT P IR H 980 Al 9 g £ 39D oY H gydIe HRAT gl Sl Abs
g, 3 0 g 21 .. B OED... W, §R 59 e US Bl

Syquree (R .. Rig 984k anft ufg @ &R €, safery 12-12 fime <9 2l
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#t AT T @A W, IS I T2l § e W T8 ol 51 e O, 1
e 81 M 3R 40 fe Fral 8 W T

NN, ¥ safety measures ® IN | PHedl darEdl _gwrl 3TN comparison fopar 1T, ar
deH accident rate HH AT &, olfhd IAD [olY B 3R WA B AMMSY| SMI
corporate safety plan S 99T 7, S9H quantitative reduction in accidents, improving
asset and liability, promote rescue and relief operation S {d Bl el g1 dfe a8
IS A A, 19 B9 37U gb bodR DI YA BRI DI BRI B

AT 73 S, § MO U 1 SR BRAT AEdl gl WY U Ud gol ATSeH
2l P WX B TER BT Th ASDI Y7 BIexX & A1 STeeR 11| 987 I d 979 3
T 9, d1 BIRRIRGR s W, O Tiel WIS ®ed 8, 981 W) BIcd ol gall A7l S
g9-deT Ml H 96 SAVR HR W8 I & Wwied Golm a1 89 3 SIRAI 3faFd 9
9 T P U Alexdgfhd W) WaR 9 o $h Bl B BT Bl BN B I &
3R UH H definately S U ARTSAT &, I8 ARI SN SH1 919-d¢T 33, Ml A 9H
IR IBIM I "z &I ga1 ol «ifhs S Hiexdrsfhd R GaR dsdhl AT, I
I NS BT Aifed g1 fhar, YS! S ST BR of TS 3R I dSh Bl S
Bl TS| gigelr 91 99 TS, dfeT U TU-991d S99 dsdh P BIeX bl IR ob UR 3T
T 3R A BIH! DT S| 9 dsd b1 M Tiad &, 1247 § gedr 8 iR ar-am
Tgd TR URAR T I8 T WIER P A grsfa 9 g 87 21 91 AW Raawe &
5 9 92 1 IR TS AT BT Th a1 AR HRAT A1RY R B9 urgst ff =7
=12yl § MU I8 fded FoM § IqE B ] <@ ) Al R g J IrhAEd
H & forg et & 8] F 99 gU 91 9 'R H 9gd W Bl

W, $B Aol § 0 TR & U MW ARET AR gl M W Rorer F it
PB fa, Afd gaR) Us 9gad R [$HTS SRR 9§ A<y 918 & oy 21 oIl
IEd W AR 7 F7T 6 3R B9 Yo 9§ U1 |fde 31 Sl &t IR &vd E,
Al A9 de Afhe 5—MauR ¢ M- YR AlEdl 39 W 94 Al 8 & 81 94
B & 918, AHAM B 91d § b s g1 €1ffid UM, S gfar § 9gd 7weR ©
3R g1 &1 BIs W AEHT PR H Sl 8, A Fa9 USel BRAGR AIEd H Sl
T 3R 3M<YR HTEd STl 2, Al heNIG WIed § dl 8, 9G] R sHfely Sia1d
e & ugdl e TaHe Sl 2, 98 YT 50 WRHC HElYe HRAll I8 THRI WPR
BT I TR 8, H gAY TEE BT G PR T gl A A RERe o B EAR
AR YSId] B $6 WG BT SWd Y XAd A SHB] B [BAT S .. (FILH). ..
g, f% 30 fhaier g1 9d 81 T, ¥ B B AT Tl AU FHDI FIaC BRI DI
FIRTE BRI

F ST U 3R eI <1 TS gl ....(F DI G9h).... ToTd 3 offe wiiey Hfcer
3R s F 1 Luckily, NFL &I i thaedil €, 7 Ht 98i €1 =77a1 3R 9fdsT § NFL
Pl FeIsT Bl S b IMMYBT BRI AbR Sl §, I8 Elell aIq<T Il &, STy H
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Now, Shri Ritabrata

Banerjee, not present. Shri A.V. Swamy.

SHRI A.V. SWAMY (Odisha): Sir, I thank you very much for giving me this
opportunity which I was always looking forward to. I am not an expert in railways but
my only request, through you, Sir, to the Railway Minister is that it is an excellent
opportunity that he has got to complete the good old ideas which have been there and
arrears of good work. Therefore, I am going to remind of those opportunities which
he has got. I had always a feeling that the Centre, of whatever hue, was allergic to
the problems of Odisha, so far. Shri Suresh Prabhu, our scheming Railway Minister,
certainly cured this allergy by his magnanimous response to the demands of Odisha
State for strengthening of Odisha railway network. The allocations for Odisha in this
year’s Budget (2015-16) of X 3,112.48 crores is more than double what we received
in 2014-15 Budget and I am very thankful to him. This brought smiles to our Chief
Minister, Shri Naveen Patnaik, who is in a hurry to industrialise Odisha, sitting as
it were, on a mountain of nation’s large mineral resources of Coal 24.8 %, Bauxite
59.5 %, Chromite 98.4%, Graphite 71 %, Iron ore 32.9 % and Manganese ore
67.6%. From the scarce resources of the railways at the national level, Shri Prabhu
had obviously a tough time in prioritizing the needs and demands of the States. He
had to zero in, after great reluctance, on prioritizing completion of ongoing projects
and, secondly, on improving the amenities for the passengers and security and safety,

more particularly and rightly for women passengers.

"This strategy should generally be acceptable but to State like Odisha which has
been fighting for special category State with all the parameters for such a demand
being met, and large areas like KBK region expressing its anger and agony by

growing Naxalite activities, is difficult.

Shri Narendra Modi has often and rightly reiterated that railways play an
important role in the economic development and social transformation. Near absence
of railway network has turned KBK into what could be termed as the capital of

extremist activities in the country.

Sir, this region starts from Nuapada district in the southernmost part of Chhattisgarh,
and in the north extends along the border of Chhattisgarh to Kalahandi, Koraput
and Malkangiri. On the other side, Chhattisgarh is equally embroiled in extremist
activities. The western parts of Odisha and eastern parts of Chhattisgarh together

form an impervious fort of Naxalite activities in the country. ...(Time-bell rings)...

Sir, Shri Prabhu has echoed. ...(Time-bell rings)... Sir, the hon. Minister has made

a very important point. I am grateful for that, and it will be a point to make for other
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people also here. I am from Koraput, born and brought up from this predominantly
tribal area at Nabarangpur. As a child, I wrote essays on Railways without ever
seeing a railway line. Now, I write essays with ambitious plans for bullet trains
elsewhere in the country. My grand children would also now write essays on bullet
trains like their grandfather had done without seeing a train. This is the status of
railways in the country. I have been repeating my requests ever since, Sir. I have
become a Member of Parliament. There is a proposal to cover the leftwing region
of KBK from Kantabanji-Khariar-Ampani-Nabarangpur-Jeypore and Bhadrachalam via
Malkangiri. ...(Time-bell rings)... This entire zone borders Chhattisgarh on one side
and Andhra in the south. This particular line was envisioned by the British in 1934.
This would be fulfilment of a dream for local people after a delay of 81 years since

the British conceived of this idea.

Sir, Shri Prabhu has echoed with me during the Railway Consultative Committee
meeting to treat this project not only for connectivity but also it helps in social
transformation and containment of naxal activities for which crores of rupees are

being spent.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): The Minister will

take note of this very important issue.

SHRI A.V. SWAMY: Only one minute more, Sir. The other Ministries of the
Government should also be involved in contributing it as a social project. It does not
mean only connectivity it also means development of the area. ...(Time-bell rings)...
Sir, I earnestly hope our Railway Minister would pursue this idea of implementing
the above railway line as a national project and provide for other forms of resource
mobilisation like PPP, Special Purpose Vehicle, SVP, etc. Last one minute, Sir, with
your permission. I repeat my request to Railway Minister to fulfil the desire of the

people in KBK region. ...(Time-bell rings)...
THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you now.

SHRI A.V. SWAMY: Before I bid goodbye to this august House within the
next three years, please fulfil this 81 years’ dream of the local people. Thank you

very much, Sir.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): You have exceeded

three minutes, please.

SHRI A.V. SWAMY: I am grateful to you for exceeding my time. ...(Interruptions)...
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): I always look after

the tribal areas development. So, thank you very much now.
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4.00 r.m.
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DR. K. KESHAVA RAO : As per Kaul and Shakdher, the issues that we raise

here, all that calls for accountability. When a specific issue is raised — I am seeking

your protection, Mr. Vice-Chairman, Sir, — they might reply. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): They are all noted.
Thank you very much. ...(Interruptions)... They are all noted. Thank you very much.
Shri Chunibhai.

DR. K. KESHAVA RAO: It is very essential. When a specific issue is made
out, I think, the Minister would ...
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): They are all noted.
They should be noted. Thank you very much. Shri Chunibhai Kanjibhai Gohel.
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SHRI DEREK O'BRIEN (West Bengal): Sir, I was always under the impression
that God will never lie; God will always tell the truth. But recently I was beginning
to wonder whether Prabhuji always speaks the truth and nothing but the truth. So, I
was a little worried about this when I went through his Budget Speech and I thought
I should start by attacking him because he didn't speak all of the truth in this.

MR. DEPUTY CHAIRMAN: See, those who sent names now should know that
I will not call any names unless all previous names are disposed of. After that, if

there is time, I have no problem.

SHRI DEREK O'BRIEN: Sir, this is what somebody had said during the Budget
Speech in Lok Sabha and I quote, "One of the persons whom I admire the most
and really love and respect is Mamata Banerjee. I am very happy there has been
consistency in thinking. I should be very happy to say that the Indian Railways are
trying to take forward her ideas and the philosophy of Kumari Mamataji."

MR. DEPUTY CHAIRMAN: Whom are you quoting?

SHRI DEREK O'BRIEN: I am not quoting Trinamool's spokesperson. I am quoting
the Railway Minister, Suresh Prabhuji. So, at the end of it all, Prabhuji does speak
the truth. This is what he said in the Lok Sabha, Sir, a few days ago. It is very
gracious of Prabhuji to give credit where it is due. Otherwise I was going to point
out to him, if he hadn't given that clarification, that there was a major typographical
error in his Budget because he spoke about Vision 2030 Document which he is
going to table and discuss. But I was wondering whether that was a typographical
error because all of those points of the Vision 2030 Document are taken from the
Vision 2020 Document of the previous Railway Minister, Mamata Banerjee. But now
Prabhuji has been very gracious to acknowledge the Vision 2020 Document. I will
give you a few examples of what he said in his 2030 Document and what was in
the 2020 Document which was done earlier by Mamata didi. Rupees 8.5 lakh crore
investment in Railways in the next five years was said by the Minister. In Vision
2020, ¥ 14 lakh crore to be invested in Railways in ten years. Now again the
Minister spoke about Operation 5 minutes in his Budget Speech. The Vision 2020
Document talks about 5 minutes to book a ticket even in any category. Very good!
So, like this, there are many examples. Green toilets in 2020 Document; Bio toilets

mentioned by the Minister. The next one is high-speed corridor also by the Minister.
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MR. DEPUTY CHAIRMAN: Who copies from whom?

SHRI DEREK O'BRIEN: Obviously he has copied but we don't mind his copying.
I have got no problem because what he has copied is from the Vision 2020 Document

of Mamata Banerjee. 1 have no issue that he has copied.
MR. DEPUTY CHAIRMAN: So, you should support the Budget.

SHRI DEREK O'BRIEN: I am supporting these points. Sir, I am supporting
these points. I am supporting the point that he has said that 6,000 kms would be
quadrupled. This is what we said in 2020. It goes on to say ...(Inferruptions)...

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): I think the only

difference is, now we are implementing and she only talked about it.

SHRI DEREK O'BRIEN: Now he said, she only talked about it and they are
implementing. Now, I was in a good mood all this time. Suresh Prabhuji, now
you have come and I will give you some more numbers and I will show you how
she implemented better than you. Thank you for being here; very sweet of you to
come. Now, let me make the point which was not part of my original speech, but
now I must make it. It is the point about who implemented better. Then, I will
come back. Let us look at doubling. Last year, your predecessor did 700 kilometres
of doubling, but in 2010-11 what was done was 780 kilometres. So, it was 15 per
cent better. In regard to new lines, last year, 300 kilometres was done. In 2010-11,
it was 710 kilometres. These are not my numbers. These are the Indian Railways’
numbers. Freight loading, last year, grew at about 5 per cent. In 2009-10, it grew
by 6.6 per cent. Then, I come to growth in passengers. This is a shameful figure.
I will not blame Suresh Prabhuji for the figure — that is why, maybe, they brought
Suresh Prabhuji here to do the job — because in 2009-10, since you said that you
are doing better, here is the figure for growth in passengers which was 5 per
cent in 2009-10. You know who the Railway Minister was — the lady. And, last
year, there was a negative growth in passengers originating. So, if you look at the
hard numbers, the Railways, last year, did not do too well. Sureshji has some

dreams.

Sir, I want to make four quick points before I get into my specifics. One, the
Railway Minister did not announce any new trains on the floor of the Lok Sabha,
nor did he give us too many details in this. The problem with that is that we believe
that we, the 800 Members of Parliament, who represent a billion people, are the
shareholders. So, why should the Minister not put some more details in the Budget

and why should he hide everything or share everything in the pink book? I don’t
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know as to how many MPs have seen the pink book. Many have seen it, but this
pink book has more details than the Budget and the devil... I was going to say
that the devil is in the details, but then with the ‘god’ being the Minister, I should
not use that phrase; it would be inappropriate. No, but on a more serious note, the
Budget is a statement of intent, but we believe the Budget needs to be a statement

of action. Statement of intent is good, but where is the action?

The hon. lady Member was talking very nicely before this that instead of
addressing some basic issues, we are talking about electronic conveniences and we
are talking about some outlandish ambitions. That is very good; talk about all that.
But let us address the basics and overall, no source of funding has been mentioned,
at least, not here. Maybe, the Minister has got an idea to come up with some

source of funding.

Now, at Trinamool Congress, we always believe, if we want to criticise you,
we will criticise you, but before we come to criticise you, we will give you some
ideas for free. The problem with giving you the ideas for free is that we gave
one or two of these ideas to the Railway Minister last year, but he chose not to
implement those ideas, maybe, for whatever reason, and see what happened to him.
So, maybe, Prabhuji’s train will go longer than one year; it will be a long-distance

express for, at least, four years.

Sir, this Government talks a lot about reform, “We will reform the system. We
will reform the Railways.” That is very good. The problem is that when you give
subsidies to the corporate sector, you call it reform, but when you give money to the
poorer people, you call it subsidy. If you want to implement reform, we are giving
you three or four ideas for some serious reform. The first is on the accounting system
of the Railways. The Railways uses an old accounting system. Going back to 1921,
there was a British gentleman called Mr. Acworth. So, Mr. Acworth was asked to
head a Committee. Mr. Acworth came up with his recommendations, and in 1921,
they worked for four years. In 1925, those Acworth Committee recommendations
were announced. After that, the first Railway Budget was announced. Now, the
entire system for accounting — how you calculate tickets, what are the broad heads
for the different accounting heads — is based on the architecture of a 95-year old
system set up by Mr. Acworth. So, if he is looking for reform, I would request
the Railway Minister to look at the accounting system of the Railways, which is

based on antiquated Acworth Committee Report.

Secondly, we are again trying to bring the Minister back to the focus. Sir,

social responsibility has to be combined with financial viability. Mr. Chairman, Sir,
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through you, I would like to say to the Railway Minister that we understand and we

appreciate that financial viability is important but social responsibility is extremely
important. We heard a lot of talk about Duronto, Shatabdi and all the fast trains.
Sir, 96 per cent of the passengers do not travel on those trains. I am not saying,
don't give good service to those 4 per cent. Please do so, by all means. Your idea
of a mobile phone charger in general class is a good idea. But focus your efforts
on the 96 per cent. Diesel prices have come down by 25 per cent but you have
chosen not to bring the prices down. We say a firm 'no' to FDI in Railways. Your

LIC idea is in a way a better idea than going in for FDI. I spoke about passengers.

Now, let me give some free ideas for freight, and, let me tell our view on
freight. Mr. Nitin Gadkari ji is sitting next to you. I think, in your Budget Speech,
you made a mention about the Railways tying up a lot with aero trains and trying
to merge railway and aero trains. Now, what has been happening, Sir? Railway's
freight share has come down from 60 per cent to something like 31 per cent. This
has been your big loss. We are telling you not to compete with road. You are losing
out to road. You know as to why you are losing out to road because your tonnages
are too big. I will come to that point later. But the point I want to make is you
have to stop competing with road. Please become a partner of road. We know about
P&G, that is, Proctor and Gamble; here also, it also has to be P&G, that is, Prabhu
and Gadkari. Both of you have to work together. One of the ideas which has been
forgotten, and, it has been tested on the Konkan Railway, is an idea called RORO,
that is, 'Roll On, Roll Off, whereby the bottom rows of that wagon are actually
like the wheels. So, you 'roll on', and, you 'roll off. The message here is, partner

with roads, otherwise, you will keep losing and losing more freight share.

The second suggestion we have is, please take a look at booking smaller
consignments. Today, for rail, 1,000 or 1,500 tonnes, those kinds of consignments are
there. Look at the point where you are really losing out, and, it is that you are not
allowing people to book smaller consignments. Today, the Railway wagon capacity
is, I think, 60 tonnes, and, to book through railway, 600 tonnes is the minimum.
Our proposal is that you should bring the minimum down and partner with roads.

If you don't increase freight share, you will not be able to solve this issue.

Sir, these were some free ideas, which I genuinely want you to look at because
you have been gracious by acknowledging, and, that is good, in a continuity way,
that Vision 2020 document. I will go further to say that the Vision-2020 document
has been updated and upgraded and made Vision-2030.
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Now, I come to a little bit of pain about my State. Sir, three years ago, the
State of West Bengal was sanctioned ¥ 10,000 crores. Last year, the figure dropped to
% 5,000-odd crores. This year, the figure is somewhere between ¥ 2,000 to ¥ 3,000
crores. You can imagine all those projects, which are caught up. Interestingly, out
of all the Metro projects across the country, which are all independent projects like
Delhi Metro, one Metro which comes under the Railways is directly the 'Kolkata

Metro'. I will give you some numbers.

I would like to inform the hon. Minister, through you, Mr. Deputy Chairman, that
the project cost of the East-West Metro project is about I 5,000 crores. The project
is right in the middle of its happening. It is in the middle of the city. You have
sanctioned ¥ 500 crore. Now, look at projects of Kolkata Metro. Noapara-Barasat is
a X 2,000-crore project, and, you have given us ¥ 100-odd crores. Dumdum-Airport
project is a X 400-crore project, and, you have given us ¥ 50 crores. Baranagar-
Barrackpore, which is a life-line project, is a ¥ 1900-crore project, and, you have
given us X 80 crores. I will tell you a few more, and, then, you will actually
feel that I am giving you numbers in a very genuine way. Airport-New Garia is a
% 3,300-crore project, and, we have got ¥ 240 crores. For Joka-BBD Bag, out of
% 2,400 crores, we have got I 70 crores. For Kolkata Circular Railway, out of
% 400 crores, we have got 2 crores. So, Sir, these projects are all very badly stuck.
We are not asking you for new projects. We are going back to your thinking, which
you told us in the document, to clear the existing projects because unless you clear

the existing projects, it becomes very, very difficult.

I will come to the point on some factories which are in the middle of getting
ready. I will give just three or four examples, Sir. In Kanchrapara, there is a new
rail coach factory. I 840 crores is the project cost. Sir, in your Pink Book —
that is why we got very disappointed with this Pink Book — you have given us
X 8 crores out of ¥ 838 crores. So, in case of Bengal, you are not saying 'Look
East', I am constrained to say, if you say 'Look East' and then give X 8 crores out of
X 838 crores. You are giving X 1 crore out of X100 crores for the Kharagpur
Workshop. For Noyapara Workshop, you are giving zero out of I 146 crores. For
Dankuni, you are giving ¥ 2 crores out of X 40 crores. For Liluah Workshop, you
are giving I 5 crores out of ¥ 96 crores. Sir, you are all saying 'Look East' but
we are beginning to wonder, if this is 'Look East' or, what do I say, 'Bluff East'"
And I am giving you examples of a couple of other things, a few other projects,
which are really stuck. I don’t want to take the precious time of this House because
we have another speaker who will speak for six-seven minutes. But, things like the

Shambhunath Mitra Cultural Centre and the Garden Reach Nursing College, I would
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urge the Railway Minister to please look at the big picture. We are not asking for

new trains; we are not asking you to make two days into four days; we are not
asking you for doing anything unreasonable. We are saying, "These are the projects
sanctioned in the past. Please help us to complete the projects." And this is in line,
I think, with your thinking.

I would now make two small points, Sir, besides all these money numbers. I
cannot give you a financial justification for either of the next two points, Mr. Minister,
but I can give you an emotional justification and I hope you can look at these two,
not rationally but at least emotionally. One is the heritage Darjeeling train which is
a heritage train, a beautiful train, which takes you up in the hills of Darjeeling in
a steam engine. | request you for some money to keep that heritage of our great
country going. And the second one is the killing of elephants, elephants which are

dying on the train tracks.

So, hon. Minister, Sir, we believe we have given you some suggestions on
passenger and on freight. We have given you a clear suggestion on accounting.
We have highlighted all the projects in your thinking, without starting new projects.
Pump in some money in Bengal and if you would like a more detailed discussion,
..(Time-bell rings)... 1 want to thank the Minister for giving us some time tomorrow
or the day after to sit on these projects. Prabhuji, my suggestions have come to
you not only from a Member of an opposition party or a Member of the Trinamool
Congress or a Member of a party which have had a few Railway Ministers in the
past, these have come to you from a child of the Railways because my mother's side
of my family, my grandfather, worked in the Railways for many years. My mother
has seven brothers. Five of them till recently worked in the Railways and are now
retired. My two generations have all worked on the Railways, which was the BNR,
now the South Eastern Railway. My community, the Anglo Indian community, has
a great tradition of the Railways. And Mamataji gave me the opportunity to be the
Chairman of the Passengers Services Committee for two-three years when she was
the Minister. So, I passionately feel about the Railways. I hope you will take the
suggestions in that spirit, in the way it has come. We have thought this through.
We have shared with you. Now, please help Bengal. Thank you so much.

sit HAf. @l - W=, YA g9 & Ul U aHM SISl e gV H U@
qHISATE] BRIGAT & AT 39 SR Bl FWH & oy @eT g g1 MR 9 U
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before Mr Modi is to have a Railways Minister who can bring about a culture
change in the organisation, so that it can successfully venture out into new forms
of management. He has already made a false start, and the Railways Minister has
had to be changed. In the process, a crucial six months have been lost. Hopefully,
the new Minister, i.e., Shri Suresh Prabhu, who comes with a reputation of corporate
reforms will be able to deliver. For private development and management of railway
stations to succeed, the concession agreement has to get the prices right, so that the
operator can earn a decent return without overcharging passengers and incentives to

improve efficiency’.
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3 et 9y Sff 9, 99 8, "Sdel” A g3 BRIbed $ qoly I8 ATl &
H fopared fazars iR GATE Usdl § I8 1991 & 915 SId H TSR b1 HHd

e gam 2, 1 am on record in saying and I want to challenge you that please

condemn my statement.
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called Adani Railways. A& YIS &I H & SITY T YAl

Y1 HATeg A wow Wt (o A R - aw o T aE v® 2 ondt A B,
T & gl ... (). ..

sft .30 @rht : W), Railway spokesmen @& €, beyond that, the private players
have its own plan for managing parking lot, building, hotel, shopping areas and
mall. 1 AT P IWBR & §RT Sl AT ISRIBRUT B Ufhar P& BI T=AT ol
Ig I FT TS § AR I BT SN GG BT TA™ 21 AN 2019 H o9 i qoie
STTQ, T T 3 BT WISACIZORM &1 bl B TR, G UG Sl 7 Fole
¥, Railways might seek investments from the World Bank, the ADB and the IFC.
According to Nobel laureates like Amartya Sen and Joseph Stiglitz, “Such international
organisations have always tried to enforce their own policies on countries whom
they lend capital to. Often the policies they enforce are not well thought and
have resulted in disasters of the countries. Cases like the East Asian crisis and the
American crisis are prominent.” Mr. Suresh Prabhu must share the details of such

proposals and the map of such projects with the House without striking any deal.
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MR. DEPUTY CHAIRMAN: Next, Mr. Ritabrata Banerjee, not present. Next
Mr. K.N. Balagopal.

SHRI K.N. BALAGOPAL (Kerala): When this Railway Budget was presented
by the Railway Minister in the other House he very wisely did the exercise and
no new trains were announced. In the past we witnessed a lot of protests on the
same day. Generally we also used to join those protests because the Railways were
not giving new trains. But this time he has presented the budget very silently. Even
now we are hearing that while replying to the debate he will announce some new

trains and new facilities. I do not know whether he will do it.

There is a confusion in the statement of the Railway Budget. There are some
highlights in the statement. There is a discussion whether the Railways are for the
welfare of the people, or, providing service to the passengers, or, whether it is for
commercial purpose only. I do not have any doubt in my mind that the entire House
will support me that the Railways are a service provider. How to make it provisional

and how to make it profitable is important.



396 Government [RAJYA SABHA] Bills

[Shri K.N. Balagopal]

My friend, Mr. Derek has pointed out here that the accounting system of the
Railways has to be revamped, or, re-looked. Why I am saying this is because last
year there was 14 per cent increase in the passenger fares and freight charges also.
We expected better results in the last Budget that when it was finally accounted the
estimate will be achieved. But what is the result? This year the gross traffic receipts
is only ¥ 1,39,558 crores and the expenses is I 1,30,323 crores. There is a decrease
of T 3,000 crores or something like in the expected receipts. On the other hand, we
can easily identify that the fuel cost has come down. In the international market the
crude oil prices have come down. That has not been reflected on the expenditure
side of the Railways. When Mr. Laluji was the Railway Minister, he went and
identified some mischief in the non recording of freight which was loaded. That was
identified. That is why, at that time, ¥ 20,000 crores were recovered from the freight
rates. Now, if the accounting system is proper, I believe, that something is lacking.
In the history of Railways, the highest increase last year was 14 per cent in the
passenger fares. Now, the Railways are saying that they are not getting passengers
as much as they were expecting because passengers are going away from Railways.
In some areas their rates are not very cheap. I accept that Railways are the lifeline
of the country. It is actually a tool for our unity. Earlier from Kerala a passenger
could come to Delhi in three days time because the cost of the passenger fare
and food was not very high. Sir, I accept the fact that the railways are the lifeline
of the country. It is actually a tool for the unity of the country. From Kerala, a
person can travel to Delhi. He could travel for three days by train, with boarding
and lodging, and the charges are not very high. That was the case earlier, but now
the charges have increased. Migrant workers travel from one place to another. Many
people travel by rail. The railways enable people to travel a distance of even 3,000-
4,000 kms. People from Kerala go to work even to Guwahati and Dibrugarh and
vice-versa. So, railways are our lifeline and we hope that this would continue to be
the lifeline, working for the unity of the country in the future too. But if you go
entirely on commercial lines, nobody can travel like that because the cost of living,
cost of labour, everything, would go up. Unlike some Western countries, we are
able to manage because of certain factors. So, the service aspect should be there.
Also, proper accounting should be there. If we follow the same accounting system,

which is misguiding the Government, that will not help. That is one of my points.

Then, Sir, in this Budget, you have an addition of ¥ 8,000 crores. An increased
new income of ¥ 8,000 crores would be coming from freight tariff. You are charging
0.8 per cent more on steel, 6.3 per cent more on coal, and 10 per cent more on

grains. That is how you are charging an additional ¥ 8,000 crores. That would
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further increase the cost of living in this country. If possible, you should decrease

the increased freight charges.

Sir, talking about development of the railways in the future, Mr. Tyagi had said
that I 8.5 lakh crores were needed. The hon. Minister has said in his statement
that there are ongoing projects worth ¥ five lakh crores and we don't have enough

money for them.

Sir, I would like to use this occasion to congratulate the Minister here. He has
got an offer from the LIC. The Railways are going to get ¥ 1,50,000 crores from
them. If that happens, that would be very good. But, at the same time, I wish to
underline one point. If the Insurance Bill is made fully operational, after five years,
this ¥ 1.5 lakh crores, or any money for that matter, will not come from LIC.
Now, we may be sure that LIC would help, because LIC and such other financial
organizations have helped our economic system in a very big way. Sir, I 1.5 lakh
crores that you are expected to get is a very good thing. Of course, in future,
I am not sure what the plight of LIC would be. In any case, this is a very good
thing and that is why I would like to congratulate the Minister.

Now, Sir, in other areas, the Minister is expecting to have PPP. Our major money
is not coming from the World Bank or other places. You have already spoken about
that. What is the other major source? Now, you are announcing projects to be done
under PPP mode. You have talked about some new areas where it would be done.
You are going ahead with PPP, like you have done in airports. But that would mean
totally selling out the land of the Railways or some part of it. I got an answer
in this august House from you, Sir, that the Railways has got 10.5 lakh hectares
of land with it. After Defence, Railways is the largest owner of real estate in this
country. The New Delhi Railway Station has 1000 acres. If you take all the stations
located in Delhi, it comes to about 4,000-5,000 acres. In the Delhi Airport itself,
C&AG said that the land which is expected for 60 years' lease has been given to
the concessionaire, the management of that airport. It is worth ¥ 40,000 crores. As
per CAG's record, ¥ 40,000 crores is the value of that 250 acre-land. Sir, in the
name of PPP, if you want to sell land — this airport is far away — in New Delhi
Railway Station, if you are selling 10 acres of land or leasing it out, the value may
be much higher. There may be many people involved. But that kind of PPP would
not help. That is why, we are saying that if PPP is a dream, that dream would
finally finish the system of railways in the country. Then, all the expectations about
the future of the railways would be finished. Please try to avoid that. Nobody will
come with a PPP project. There were many discussions earlier. PPP is not public-

private partnership; they are always using the public. It is a partnership for private
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benefit. That is what PPP is. That has been the practice in the country. Nothing has
come out of PPP even now. Re-think about those kinds of schemes. There is PPP
in many other areas. In this Budget, PPP has been mentioned even for catering and
other areas. So, we need to rethink on PPP.  Inclusive growth needs to be there.
Sir, inclusive growth should be there, that means employment is very important.
PPP is there in this Budget speech. For employment area, the Ministry is saying
that human resource are very important and only thing they are saying that some
more training will be given. Actually, what is happening in the Railways? Earlier, it
was 18 lakh employees and now, it is less than 11 lakh employees. Mr. Derek has
described about his connection with the Railways, not his family members alone. The
maximum number of people in the country is employed by the Railways. Now, what
is happening? Fifty per cent of the earlier strength was reduced and now, no train
services are manned properly except the train loco-pilot and some guards. Even the
posts of TTE are reduced. Sir, we have discussed this year about the sad incident
happened in Kerala in which one girl was attacked by somebody and no police
was there. Even now, there are 5,000 vacancies in Southern Railways. So, these
kinds of problems are there. Now, women workers are now working as gateman or
gangman are there. But, many times they are posted in faraway places. So, these

kinds of anti-human issues are there. This is to be controlled.

MR. DEPUTY CHAIRMAN: There is a shortage of Railway Police. In every

women compartment, Police security should be there.

SHRI K.N. BALAGOPAL: That is what I am saying. There is a shortage of
Railway police. In the last Budget also, some assurance was there. Earlier also,
there was a proposal for bio-diesel, but nothing has happened. It is a good proposal.

Solar power is a good proposal, but the way, through PPP, that I am not supporting.
MR. DEPUTY CHAIRMAN: Now, conclude. Time is over.

SHRI K.N. BALAGOPAL: Now for Kerala, there was some proposal about the
Palakkad Coach Factory, now they are talking about PPP with some public sector
undertaking. Once the Steel Authority of India was ready for that, now it is not
happening. Nemom Coaching Yard is also there which was not taken and then
there was a proposal for some modern stations, but nothing is happening
...(time bell rings)... Sir, as one of our speakers is not speaking. I am taking that

time also.

MR. DEPUTY CHAIRMAN: No, no, you have already taken extra two

minutes.
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5.00 r.Mm.

SHRI K.N. BALAGOPAL: I am just concluding. This is a human issue. Some
escalators or lifts should be there at the railway stations. Something should be done
for the physically handicapped people and more money should be given to Kerala
and Tripura. There is only one train for Tripura with old coach and broad-gauge
conversion work is not happening. In Tripura, work of national highway is also
under-construction and there is no railway line. So, in North-East, the Railway system
is to be strengthened. In West Bengal, 16 factories were announced by the earlier

Railway Minister but nothing has happened. That has to be considered.
MR. DEPUTY CHAIRMAN: Now, the time is over.

SHRI K.N. BALAGOPAL: There are other proposals also; I am not taking much
of the time. Even though one more speaker is there, because the Chair is directing,

I am concluding.

MR. DEPUTY CHAIRMAN: You have taken his time and another three-four
minutes. Now, Shri Sukhdev Singh Dhindsa.

WReR gued i e (dome) : Rt Ierds R, #7499t oifiRad o4 &
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T B 8RNl S & HUR 9 lions Yol TS HiF B & A o A & S &l
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HH 6 3y gad! <% 6 39 100 fharfier & $& R U fencing line I @
JAMAIHBAT &, dlfs Sl AR prestigious animal, Asiatic lion g, B9 SAPT gdATd BY
P H R A ¥ 43 S A R HE B gHAR A F AU IS g
i &7 s ST 3R Y Hrg & FI Fells Sl Sl hed $Id 8, IqDI A9a
BRI 39 gl dler b1 Hicpl fear, § 99 forg e &1 39l g|

SHRI D. RAJA (Tamil Nadu): Sir, Indian Railways is one of the largest in
the world. Our country is vast. Modernisation of Railways, expansion of Railways

will always be a challenging task for any Railway Minister. Despite this thing, there
are demands for new lines and new projects. Sir, | raise a few concrete issues. One,
Chennai has integral coach factory. Sir, Railway Minister should take note of this.
Chennai has an integral coach factory, but it is not run in optimum capacity. There
are very skilled young people who have been trained under apprentice’s schemes.
They are not being given regular jobs and I think, the Railway Minister should see
that integral coach factory is run with optimum capacity and it can help the Indian
Railways as a whole and even it can help the country or Government to go for
helping other countries in sending coaches and other necessities. This is one point.

The second point is, there are some new lines approved by the previous Minister.
For instance, Kumbakonam, Jaigondam, Virudhachalam. It is a line accepted by
Shri Sadananda Gowda when he was the Minister. Now, no work is undertaken
and no money is given. The Railway Minister should address this new-line project.
Then, Sir, already, the broad gauge conversion has to start, i.e. from Thiruvarur to
Thiruthuraipoondi to Muthupet and Karaidkudi. Now, the work has to start from
Thiruvarur and it should proceed to Karaikudi. There are apprehensions in the minds
of the people and a number of agitations have taken place already in Thiruvarur,
Nagapattinam and other parts of the State. Railway Ministry will have to address
this issue because it is an on-going project. Now, what people want is that the
broad gauge conversion work should start from Thiruvarur and it should proceed via
Thiruthuraipoondi, Muthupet to Karaikudi. This is what the people want.

The third point is, there is a new proposal, Thalasserry in Kerala to Mysore.
As a matter of principle, it should be accepted. The Railway Minister will have to
look into what survey has been done, what work will be undertaken.

Now, coming to one concrete issue is, privatization or the role of private

capital in Railways.
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THE VICE-CHAIRMAN (DR. E. M. SUDARSANA NATCHIAPPAN): Kindly

conclude.

SHRI D. RAJA: Sir, I am concluding. There is lack of clarity as far as the role
of private capital in Indian Railways is concerned. For instance, you have allowed
private capital, but it has led to non-implementation of reservation policy in catering.
When Mr. Ram Vilas Paswan was Minister, there used to be a policy of reservation
in allotting catering units to Scheduled Caste people, Scheduled Tribe people and
OBCs. If at all the Scheduled Caste people get some catering units, they are given
in remote, small stations where many trains do not stop at all. So the reservation
policy suffers from that and I can take the names. Now there is only one person
getting 700 trains’ contract to cater and you know as Minister the quality. So, this

is one problem.

Finally, one should be very careful with private capital, because LIC, the public
sector insurance company, as you admitted, has been financing for the development of
Railways. When you go for private capital, you take into consideration the interests
of SC, ST and OBCs. Even in recruitment, there are lakhs of jobs lying vacant. If
the Railways open out, it will help SC, ST and OBCs to get an entry into job and it
will help Railways to move forward, to be more modern and whatever requirements
we want can be fulfilled by the Railways. That is the earnest appeal to the hon.

Railway Minister to address these issues. Thank you.

SHRI V. HANUMANTHA RAO (Andhra Pradesh): Mr. Vice-Chairman, Sir,
I am thankful to you for giving me this opportunity to speak on the Railway
Budget.

Sir, you are very well aware that after re-organisation of Andhra Pradesh, we
have expected a lot from the hon. Railway Minister. Telangana is a new State. It
requires infrastructure and new trains are necessary. The Government of India must
support it. The new State is at its nascent stage. Sir, a Committee was formed to
look into the requirements of newly formed State after almost one year! I have got
one letter almost after one year. You look at it, it is very interesting. Shri Suresh
Prabhu is an intellectual person and became the Railway Minister. This letter is dated
5th February, 2015, from the Railway Ministry. The letter reached me on 2nd March,
2015! Sir, it is on 2nd March. Sir, my residence is 11, Jan Path. The Rail Bhawan
is almost, I can say, at a distance of two pharlangs or two-and-a-half pharlangs.
The subject of the letter says about the constitution of a Committee of SAG Officers
from the Railway Board, SCR, to look into the action. It has three action points —
Point No. 8, Point No. 10 and Point No. 11 of Schedule 13 (Infrastructure) of the
Andhra Pradesh Re-organisation Act. This is as per the 13th Schedule to the AP
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Re-organisation Act, 2014. The Railway Board constituted a Committee comprising
SAG Officers vide its Order dated 15th April, 2014. Sir, I have received the letter on
2nd March, 2015. The letter asked me to send my views/suggestions by 28-02-2015,
as it will help in finalizing the Report within the stipulated time. The suggestions

can be sent via email address.

Sir, Railway Budget was presented on 26th February. The letter I referred now
asked me to send my views by 28th February, 2015. Sir, what is this? I cannot
understand the reasons for delay. The Railway Board is very near to my house.
But, it has taken 28 days to reach my house. When the Railway Budget was
already presented on 26th, why are they asking my views/suggestions before 28th
February, 2015? This is the attitude of the Railway Board. Why it has happened?
I don't know. I will give this letter to hon. Minister. I want to know where the
communication gap is. Moreover, in Telangana, we are suffering during the last
sixty years in every respect, either in irrigation or railways or road. Today, we
expected, under the NDA Government, when you are saying, NG HIGT MY, 3T
f&T T a lot of things. But, unfortunately, there is no new project. Sir, you are
very well aware that Railway Coach Factory at Kazipet is a long pending demand.
We have been asking this for years. We are also asking for a railway zone. It has
also not mentioned anywhere in the Budget. The hon. Minister is saying that we are
taking up old projects. Sir, there is only one old project that is from Peddpalli to
Nizamabad. This was taken up when our former Prime Minister, our Telugu Bidda,
Shri P.V. Narasimha Rao, was there. Since then it is continuing even now. It is up
to Nizamabad. It has been done up to Armur and only 30 kms. stretch is pending.
Only old cases are being taken up and no new lines are proposed to be taken up.
You have SCR headquarter at Hyderabad. But, there is no direct line from Hyderabad
to Karimnagar. Even to Medak there is no direct line. Even though Adilabad is
the district headquarters, there is no direct line from the Capital! So, my request
to the hon. Minister is to look into the demands of Telangana. Telangana is the
most backward area. Moreover, rail-cum-road bridge will take more weight. You are
proposing bullet train. Railways is taking years together for constructing rail-cum-road
bridge. A project at Mehboobnagar was started when Mr. Mallikarjun was Minister
for Railways. He had started it. Recently, it was completed. They are taking years
together. Moreover, in Medak, recently, in the absence of a railway crossing, more
than hundred school children died. I wish to submit that SCR is one of the highest
revenue-earning Zones. Whatever income railways is getting, it is getting highest
from the South Central Railway. But there are no facilities. Even if we want to go
to Sabarimalai, there is only one train. We have been asking for several years for

a direct train to Shiridi. People are going to some place and from there they want
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to go to Shiridi. In the absence of any train, the people have to shell out a lot of
money for other modes of transport. On that also we have made a request. Nothing
has happened. Except at Secunderabad and Kachiguda, they have not taken any steps;
escalators are not there. New bridges are not built. Kachiguda is one of the oldest
stations. When Nizam was ruling, the Kachiguda railway station was formed and,
at that time, more trains used to be there. There is no development. My request to
the Minister is to look into all these things. Kachiguda and Nampalli are the two

centres. From here to district headquarters, there is no connection.

I come to MMTC. You have taken up the First Phase 10 years ago. Why are you
not taking it to Shadnagar? Sir, the city of Hyderabad spread like anything. And,
on the other said, there is Yadagiri Gutta. There is a very popular and big temple.
A lot of people go there. But, they are not getting bus facility. If MMTC facility
will be there, people can go easily to temple and also a lot of revenue Railways
can generate. If railways take MMTC to outside the city, it will also earn money
and it will also reduce pressure on other modes of transport and the congestion also

gets reduced. These are the issues.

Moreover, we are asking for Railway University at Warangal for the last several
years. In Secunderabad, we want to have a Railway Medical College. There are a
lot of facilities. Hospital is there. So, the people are asking for Railway Medical
College for several years. On that also you have not done anything. Moreover, I
have another request. There is only one line between Nadikudi and Bibinagar. Why
are they not making it a double line? You will be increasing the frequency of trains

but there is no double line. How will the trains run on time?

You know very well that a lot of people are going from Hyderabad to Bengaluru
as it is also a high-tech city. There are also a lot of students. So, my point is, in
the absence of trains, everybody is going in buses. Recently, a big accident took
place and people died. So, my request to the hon. Minister is that the line should
be converted into a double line. This demand was made when Mr. Mallikarjun was
Railway Minister. But, since then, we have not done anything. Even if one wants to
go to Nadikudi, Guntur and Tirupati, and even to pilgrim places like Ajmer, there is
only one train. Why don’t you increase? Even people want to go to Varanasi daily,

but you have only a weekly train.

After Andhra Pradesh bifurcation, still you have not changed the name of Andhra
Pradesh Express name. It is still running as 'Andhra Pradesh Express." Why still you
have the name of 'AP Express’? You can make it as Telangana Express. People

are demanding it. After bifurcation of the State, people are asking as to why they
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are not making it Telangana Express. Let them make a separate A.P. Express from
Vishakhapatnam to Delhi. Therefore, my request to the hon. Minister is to kindly
look into all these things. I request that more money should be allotted to upgrade
Khachguda railway station. In some of the trains one cannot even go inside. There

is no arrangement for cleanliness. It is only for namesake.

With regard to the food, there is no change in food also. I can’t understand
why the catering services are providing the same food to the people. So, there is
a need for change in this regard also. Moreover, Telangana is a backward area and
I don’t want to go into further detail. It is his first Budget and no new trains have
been announced in the Budget. The last Budget has announced 12 new trains between
Andhra and Telangana, out of which eight trains have been started for Telangana.
Out of the 14 trains announced in the last budget through two States, five trains
have been started. My request is that projects like Khazipet wagon factory should
be completed and there should be direct trains from Karimnagar and Adilabad to
Hyderabad.

Regarding MMTC, 1 would like to say that MMTC is providing a lot of facilities
to the people. If people go by road, it takes more time. If there is train connectivity,
the time will be saved. So, my request is that if MMTC connects Yadagirigutta,
Shadnagar and Vikarabad, they can get more revenue. People are going by road and
accidents take place. So railways should take this matter seriously and in future,
special Budget should be allocated for the development of railways in Telangana and
MMTC. 1 also request that new trains should be started from important stations like

Kacheguda and Nampally, with all facilties.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Shri
Meghraj Jain.
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SHRI JOY ABRAHAM (Kerala): Thank you, Sir. The Railway Budget is
always eagerly awaited in Kerala. Kerala is at the southern tip of our country. We
used to have high expectations every time. Our expectations are belied every time.

This Railway Budget is not an exception. Sir, we have no new trains. We have no
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coach factory as promised earlier, no wagon factory. We are in despair. There is
no scope for expecting much. Kerala is neglected once again. So, we are forced to
curtail our expectations. Many of our people, our brethren are working throughout
India; in every nook and corner there is a Keralite. Their only wish is that railways
should ensure their annual journey with their family and back. From their place of
residence or place of work, they wish they may be given a comfortable journey
to Kerala and back. This is our only demand. So, we have restricted our claims.
We demand doubling of our lines. We demand electrification of the existing lines.
We demand automatic signal system. We demand good coaches in place of old and
dilapidated ones. We demand justice from the catering service. Sir, last time, after
the presentation of Railway budget, all the M.Ps from Kerala protested. Our Deputy
Chairman, Prof. P.J. Kurien, was kind enough to call a meeting of all the Kerala
MPs in his chamber in the presence of the then Railway Minister, Sadanandaji. We
aired our complaints. He was very kind to hear our views. He had promised certain
things. Our Deputy Chairman witnessed the whole affair. So, my humble request
to our Deputy Chairman and to our former Railway Minister, Shri Sadanandaji, is
that both of them should impress upon the new Railway Minister, Shri Prabhuji, to
implement the promises which have been given earlier. I may cite the date of that
meeting. The date of that meeting was 12.8.2014. In the Budget Speech this year,
I found a very commendable sentence regarding catering on page 9, paragraph 25,
'..to provide freedom to our valued passengers to select their meals from an array of
choices, including local cuisine. E-catering has been introduced in 108 trains on an
experimental basis from January this year.' Sir, our valued passengers are in fetters.
They have no freedom even to decide the choice of their coffee and tea. I have
several times in this august House expressed my desire and pleaded that coffee and
tea should be served in the passenger coaches without sugar. Railways have nothing
to lose, only to gain. Railways should serve coffee and tea without sugar does not
mean railways are obliged to serve any sweetner in lieu of this sugar. Just give it
without sugar. So, railways have nothing to lose but only to gain the price of the
sugar. This commitment was made by the former hon. Minister. And, this meeting
was convened by the Deputy Chairman in his chamber, last year. There are lakhs
of diabetic patients in the country. The incidents of diabetes are increasing. After
the meeting, 1 had sent a letter to Shri Sadananda Gowdaji and reminded him of
his commitment. But, unfortunately, he had been shifted to some other Ministry. The
Chairman, Railway Board, had sent me a reply that this facility was now available
in Rajdhani and Shatabadi Express. This facility of coffee and tea, without sugar,
has to be extended to all the trains, whether it is express train, or it is mail train,

or it is an ordinary train. It is my humble request.
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As a Member from Kerala, I have only one request to make. There was a solemn
commitment made by Shri Sadananda Gowdaji, in the presence of the Deputy Chairman.
I request the hon. Railway Minister to consider this commitment favourably and do

justice to the State of Kerala and also to lakhs of diabetic patients of this country.
Thank you, Sir.

SHRI DEREK O'BRIEN: Sir, I wish to say something. We were just talking to
the LoP also. This discussion will take about 2 to 3 hours more. The LoP is not
here. Our request is to carry on as much today. The Lop and others, who would
like to speak, may speak tomorrow. Then, the hon. Minister will also take about 1

hour. So, we can finish it by 3.00 p.m. tomorrow. This is our suggestion.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Have you
discussed it with the Deputy Chairman.

SHRI DEREK O'BRIEN: Yes, Sir. But we are making a request to the Government.
We can carry on till 6.00 or 6.15 p.m. today. We were informally talking to the hon.
Railway Minister, who has been keenly writing notes. He will take one hour to reply,
plus one hour more, with which the Congress party has left with. It comes to about
two hours. That is why we are suggesting this. So, we request the Parliamentary

Affairs Minister to revert on this. Thank you, Sir.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Okay.
Now, Mr. Haque.
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e sh sl =2 5505 125 U ol A8 s B 55w WS o e AT (e ¢ e
5 % commercial entity <) Capa o sh 13 L ST 555 s 55 o e S Sha
The rich and the poor, all get their momentum with the movement of its -
S = e S LS o s o) 'S8 S 58 b S A4S o WG es (newheels.
S e~ i ) S

31, o g (3RT): A SUGHTEdE Sfl, H SUd! AWRT g, S ST g
S HEYUl Nl golc UR dlel Bl AR A1 92 b |l AN, &R BRI b A,
Folill, g AN AT, Afh VAT $© 81 ganl ool g 991 & amq g-ma 4
ST BT g3l 3R Ffh SHB q1< g Folc R, A1 Gl oIl © b ST I9qh gROmHI
B W PO FER gl BAR Fad & T AN GGl 7, 8% U] & GGl 7 7q1-379+1
ard Hel, 379 fopfefisw, o Jeird 3R 310+ fqaR wee &AM 9| A w53
St 1! Bifdd @fad g, AR RimeT Sfl, A gRer 9y off o, gER i of €
AR #3A S F qaRR P fAQ 3 goie Wy § S A b sreumad e
Pl focetl I et Yo7 pfaefad) Suae o1 <F SUlt, FeTeld YR Xl & H=9e
R 37 S, &RIH °1Ct I8 asT | Sl off W&l € iR S &5 & AN Il &
BRI TRT R 8, dafeT-Rierar drsis vol drge URAST b1 991 B $I I Pel,
<fep T w3 St 9 e f&ar g b 3 AR Ao gy WRER b FHY B
91 §9 & 1Y g HEAl U 1 ¢ [ ¥ golc H Y@k Bl 9 A1 Bl 78 AT
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S S &, 7 B B N &l Mg 81 YdiR Dl Holgd g1 P Y ARPR fhaAr 1R
2, 98 39 duic ¥ feurs gsdr B

HHET ARIGY, BR Q81 § Udb HEldd & (& ol 19 983 & <ol W 994 &, g8l
B9 U T ugEdl T8l BT ARl % BT § AR TEl B SR-HIHR BT 5l goic |
AR X 3T St T SHAR-BeRT, aierd I F AEgH ¥ 9 Y pAfacac! af
=gl B 8, 98 4 gAY PR & J9g B A1 7FG G341 S 7 TH-HER b oy
Al PIs T3 I, T8 o el &l 8 I8 99 g9 DI 91 gl AR THH AR 1]
X A fRRIg F ==t B, Sefe Nl goie 3 W U B fomr ger fear man
o B AR HAFEWI AR 7 Hal fF AR IR § ded dd & dHal |
HTHT YR FRTEae 3ms, AfpT s9ar MY BIs 3R 4R TRI9 3R BIC I & A1)
& Y # yeflia T8 g 9 o1 goic ¥ Af¥ ¢ TR 14 IRdC ] fadn
T 8, MfTad AR WSS SRR AR 3 SHdl & Yod fhRIY IR TS iR S9
39 q3Iasl BT ST TS

AT 7EIGY, ¥ I HEAl 9Edl § [ 59 ¥ H HE SAET A S AR G
g, I RISl I WiR 7 § A7 B! 7N Hdhe Folrd § B BRd 7, Th Bl
{1 IRAC & Q. DI AT B FA Dl AR H FoAdm 7, dAfhT 5@ Yed 7 gl
gl 8, @ 8RR T & I SATET dgdl &1 AR FATd, S 3fH SIAdT Bl 1T
& fog €, oo @9, 9N, Tard A6l § 84 S99 ®ls @9 o9 fQdrs 8] gsdl
B 3T Yd § R IR1-9RT §, 99 geHd gedl §, 9 Afecell & a1y vy
TR BT , AHER RFART F WY Ug # e & % 97 § B srer g @ A
P ISTHR o A e} A1 B G 7 IR Wt MeHt wR AT THH g3 fae
Rorder fewe &, o1 794 fode & T I Rores @it # g9 o € 8RR
ST A BIs Yell B € O 99 99T el § dea) fRART Bt 71 XAl H BT oI
H Sl S ST oAl 8, B! BT W@ ST USdl 8?7 $HDI DR Al Bly W
ST 39 Vol gl § g9R 91 T8 s B

AR HBIG, 3adh ATeqd | § Vol #41 Sft 9§ fdeq a3 =medr g1 9 dad
H AB-AHTS DI bR Tdi gs, ol UR 4 =4l gg, 3R AR BT Y& Bl oAb
A =9l g31 59 T IS Bl AR BARI IWBR b THI H Py pAreyl a1 ol
TP o HHC! T, I ddbel TS al, 1968 H g BT g1 dl I AT 499
KskaissiRcal

SUHYTEIE HEIed, a4 1978 H Aibel AfffT o+ 39 YeR aq™ affaai §+ i,
dfeed o1 |l & ReiRel w® a1 st gan a1 g9 RIwiRen &1 @
FRTROT g3 AT AT AR ebel, ST T I8 SIFbR] T8l el

F A w3 Sft § Fraed a1 @ € 5 3 9 95 S @1 <@ 8, d S
ET B T2 €1 B IS el 64-65 T B Y €, fhd YAl b ATIH F M ST
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BT S W BT B, SHDT DI &1 el dBIell TAT Bl Nl B ATH-THTs, Afad
JaeR, dageifeld] & oy, R HIEH & 99 S1d SISl 81T 7, df BN & 99T o
SI-31 3R IR-9IR €¢ o Foidl 8, 396 oy 59 fAs SragHe a1 aoic | 31 20,
25 IT 30 ATA H Yoid R B dlell 8, Ig el 9l AT &

HEICY, &9 THM <RI @l F@i PR 8l RIY b <, IERIBI, SE IS Qi
P Td BRI T AR FF AU U H Fole oA W FAMT A 8, oAb a1 ATSIE]
P g8 W IS IP, o 65 Al § AR < I oAl § YUIHS daolld AT 82
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oAl # qBTE b IR H, WIHl R et & foay, Redes & foy, fefefn & fou,
SO B SAAYHC & oI BART fIs= T 8, TT 89 7 Aol dl IR <8 avs I
B ehd ©, 39 aR H Blg o7 eI fbar M1 Bl

HEIed, Yo doic # TAR <¥ F AR & forg va amn # iR gfawm, R
IoT Bl AR THIC S B SO, AR ARGl Bl dIGI8 | Yold § TS 8, I
AT BT & 1T, 96 fau &Y oM & fory, S b q d )1 & v ®ls
Wt R Aok T8l Tl 21 B Bls TRitSe 81 Sal 8, d9™ &l 3% S g,
Al & TaiSed b gy Bl g, offed S R T8t ol € f6 gR gEaR
P T oft, EAR R @) wraven e T8 oY, 91w foars @l us vEr an A
AR ISl BHR AT 60-65 AIell I AR 8T 8, ofbd T 89 579 OIS daard
& fag, 39¢ e & g, 89N 39 qoic #, 9N 39 fao SIagic 4 $9 § a1
3T 10-20 ATl H 89 $B P dlc] &, 39 IR H 89 $© I I@7 Pl 78] el gl

AEIeY, BN I8l J9M i RUlcy Il 8, 4R I8l T8 AISHN a9l & 3R
AT BT B STeal Y el 8 IIdll BT doic 9§ oIl 21 SId (RHT 98
ST & 3R 59 S9$ QX B Bl FHI AT &, 79 Y1 Foidl & b U ATl Bl 911y
I gRI B H IR-9R AR UiE-urE el o S 8l

ARGy G T g0 A U U doic H, g9 2009 H €9e H AR Il B
SRR, I AR FodMYR TAT AT DI BIde B & [y U 5 Yol oAlsd
T B GO BT oA, AT TS T D! YIIMT el Bl TS 81 T A8 Bl 3MR
T IS Sfdd €1 ST dolc QRRIE $B BId §, |l 98d Ol &, Sd! diFd
godil SRl & 3R SIch WSl BT bel IA-Ud &1 il

HeIqy, § fud H1egH A AR W3l S § HEr dredl g 6 saR) ggad 9
Ao U 213w <9 H oAl @ J9m Siffd Ao € &R eR.eidl & fi
B A e o afd €1 HA g8 B, 39 aR H goie 9 Pv il W T8
BT 81 AR 0 R 1l § a9 sR.eidl. daed gu 9, 89 R fied
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HEAG Heled, H SYb #eEH W A NS HA S A el gedl g b 59
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g, 978 O¥edll BIdl 3R S WX UeT Bl

eIy, ool BAR < @ o 71 feel # ol @nm misrarere, gRarn
P BIGEIE UG =T WA W Xl AT PR b AW B T A o axe 9 fefoe
UM E, Y dRE | AN ¢A1 H g9 UN ©, 69 UBR ¥ oAl W IEl dR UK o,
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T 33 faue fogar 8, 7 @I o fiad) € 8k 9 ®Is 73 o fawdt §1 sdfer
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HEIey, H 3MUd AEFH | Y (e 3R BT aTedl gl AT 39 < H BAR <% B
Sl gR¥e &, S Il B, 98 a9 faeell wiesl 3 wEl SIeT WY dRe 59 o H
e e $I FeraT < BT §l § 3Mud A1egH | A JA1 Sff Bl Y Geid a1
el § b 39 <W H I S0 & SR Wiew € 1 91 & TR Wiy &, Ugrel
P TR WIS &, BN STl & SAThl &b Sl TRIC Wied &, RT I9d! Hl Fiae
P2 59 QU H AP dHM TCH A 8, AR g I HI 377 9gd ART U7
TAR T Wedl 9 e Y81 8, a1 /=T S9! ?j'f%[ﬂT %%IK’\_rﬁ tourist attraction spots
g, S9PB! Bde B & U YoId BIg 95 Usd B, Blg ds Ao o, o
5 BN I & TheHl B — TAN I H THH GG WA §, TG SATDT 8, ST
P TRIT WieH €, I F DI-BH A AT AHYY & WM 8, ITd! 4 Fde PRb
AR gdedi Bl JEr <7 b Iy BIg Ao gAgI? § S § b Ay @3
STl 9gd dIfdd Afdd &, a1 9 396 IR § W AR & a9 6 v @ &1
o ggrar el 3R 9 a1l 98T H Yad 39 <9 H S U AV & Ged &g ©,
g8l BN IR BT YlAgrded ygar b1 g&e Bl

Aeley, H A A1 St 9 g9 4 g8 [Fded HRAT Ardr g (& el <% o
AT ) FHRT 31 7, ISP U Pls @15 YR HEAI F31 Sft BT =1 arfayl o
St A 3l AT ® o 39¢ forv ff ®I3 ®Tse IR oY, e e afosy § g9 <9
H Y ATAT Y] ARE W R WU W 8 Wb, IS 9gd SN o

HEISY, 3o Yold dcdd 99 < B I g1 edd ] Sdl &l o o3 <9 §
I SITET SATHI DI HAX BT 8, o 3T 9 SATET AN BT ATHIIT Bl Bl
H 8] ors] HRAT ATEd] g 6 g8 Fcad B ISl YR 811 & AIA-1, B SqD! Sl
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< H T IE B, ITHT STINT X Tel B U1 I8 8, ST forg Hf agd < Ao
T DI JATETRYAT 21 H fah AT A I8! Aedl § b I8 vy Igd Aawdd ol

BAR < BT VA DI S IRISHN €, I I IR G-I &l Adb, ITh] B! a8 A [T
fopam < 9, safv ool § o s9d IR # O oI F3t Sft foam &)

Helqd, § & Hel daredl § b 9N gel... S H 3u¥ ugel Wl Fel fb i
AT G AT ST 7 U8l 39 goic H BAR YAdMYR-$HdER, A 3R ST
BT §S, STCTT Bl g8 St o ATe @l a1d @l off, I ST S| Fael Y| SHP]
Jd A1 81 &1 § 3R TH-9R IR ¥4 8l gdl 8, ofbd 39 UR J4l qP Pl concrete
P YH el gl H ad A F wA off 9 Fded $A1 = § 6 59 an
T ST YT MU 3rclic fhar 8, dF IHS! Smie BT & [oTU 3T STHT JawAT B

Hqelqd, foeell § 9w & @l Yo gRamn 4, SR ¥eel 9, MiEEE 9,
AT &, BGEE 9 37 8, A 396 oy faRIy ¢+ Il iR gl 4 Sl
UEAM B FARAT BN, g H HAl Sl A 36l HRAT A8 gl AUS HAeFH F H FL]
el § f& I8 99ic 3R 9 I H a9 YRMI, $A91 odql-=el Vold Acdd, gad
AN ¥ Fer a1l I8 <icad (bl a’E A UHME! 81 AR SHH! YUcHd A s
TS| BHART THM IERI B F@Tfere! § guR 8l, 8% av8 ¥ I YRIEW Bl, 39 o'E
A 9P IR ¥ Dl IS SIRgHT AT @13Y, S b 30 eees ClgH & A1 $HD
execution PI R b, T&! H ATEAT §| ...(FALM)... U9 B HUT Al § BI, AT Gl
7 St ff U & ST TEHRI B AII-A1 5 Vold H FHHR By, YT g favaTs gl

SHRI ANAND SHARMA (Rajasthan): Mr. Vice-Chairman, Sir, even now, two

hours and thirty-nine minutes are left for this debate. Our own time is 48 minutes.

It is 6.10, and it is very clear that the debate cannot be concluded today, nor the
reply can be given today by the Minister. I would request, through you, to the
Government to agree, and also to the House, that we should do it tomorrow and
let the Minister’s reply come tomorrow. I would request the Minister to accept this
request. It should be adjourned at 6.15.

ITHEE B FAGT H I WAl 3R ANCl SR WA § e WA
¢ &R @™ THhd) W, bl A goic W A RxpeE B € &R afeen vd
a1d fder fwg w #3501 it &1 Redrg 1 S=A1 81 99 1 61d g91 db 9671 Bl qq4I
o, WIfdhT FR YD 3BT & AR AR ¥ &f I8 AT & A1 ... (@aem)... dgax al
BT f oSl U WH B SICT ... (FGHF)... SR 9G9 B Al 8, 98 B efiforyl

(it SumwTafar deRiE g0)

SHRI DEREK O’BRIEN: We have to take up the Women and Child matter

tomorrow.
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SHRI MUKHTAR ABBAS NAQVI: Not tomorrow. Tomorrow, it is not possible
to do the same thing. Y I8 FIRR &R <

SHRI ANAND SHARMA: Sir, we can have the Minister’s reply tomorrow.

That is what we, the House, is saying. Sir, it cannot be concluded today.

3l &R I AHhal : R MAfRex Ay &1 R oo .. (@au™)...
sft e Il : TS €S BT <T3H @R B, 3N O 98 WA Tl & ddhdl Bl

3} AR A THA! : W, AR B $I FSAN 8 AR AT 39 9T D! 3T
BTN T8l HAT & 1 Sl 7341 it &1 RecAs 2, 98 & fad § 4 991 891 a1yl

2 e T : g1 9ol 1 f¥de gw gl |l-erg de f$de & a9 ©l

SHRI MUKHTAR ABBAS NAQVI: Only five or six speakers are left, and hon.
LoP is there. U g H 8 o Tl

MR. DEPUTY CHAIRMAN: What was the suggestion?

SHRI ANAND SHARMA: Sir, the House has discussed and we have requested,
through the Chair, that at 6.15, the House should be adjourned because still, two-
and-a-half hours are left. The debate cannot be concluded today. The Minister’s reply
should be tomorrow and after that, Women and Child matter can be taken up. Sir,

we have no other choice.

SHRI MUKHTAR ABBAS NAQVI: It is not possible to take both the things

...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,
the Government has also no objection to it and we will start the further discussion

on the Railway Budget from 2 o’clock tomorrow.

o YR A AHA : T, RIS Vel 3R FAR $B 3T AT Gl
9 I8 Hel ¢ & I8 ¢ &1 Q) =i A1d 991 Ib @A Tl 81 Al 3R Ig bl
PIIg S BRI A1 I8 @R o1 {6 I8 o1 I H W& 81 Sl @18y, offd
3R Wed ®I g eI a1l 8 I BRI ReRe I8 B8R & &l f9 a9, THb-al
ol ¥ T4l Y 8 SR A g0 AfReR |Ed &1 R 81 Syl

it STty : Sie 7, Wit wR Why don’t you agree to that? That is okay.

SHRI GHULAM NABI AZAD: Sir, it means 3 or 4 o’clock. Don’t say that it

should be exactly 3 o’clock. If everybody is done by 3 o’clock, we have no objection.
SHRI MUKHTAR ABBAS NAQVI: That is all right.

SHRI GHULAM NABI AZAD: Between 3 or 4 o’clock, we should finish.
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SHRI ANAND SHARMA: Between 3 or 4 o’clock, as the debate concludes,

the Minister can reply.

3t J&R AN THdl : Bae[s 8 NG, d@i &l 991 AR FAFRER AEd &
INSIEISIRIEET

sft Symumafy : St 7, UM &I So, that is the agreement. Okay. Therefore,

tomorrow, we will have the discussion. Not many names are there; about five names

are there.

SHRI DEREK O’BRIEN: Sir, the Minister has taken notes and he wants to

explain to us.

MR. DEPUTY CHAIRMAN: Mr. Minister, how much time do you require for

reply tomorrow?

SHRI SURESH PRABHU: Sir, as much time you give, but, at least, a little

more than one hour because I have to explain to everybody for the points raised.

SHRI MUKHTAR ABBAS NAQVI: Sir, the Minister’s reply can be between
3 to 4 o’clock.

MR. DEPUTY CHAIRMAN: I have a doubt. What about the General Budget.
...(Interruptions)... 1 want to be clear. ...(Interruptions)... 1 want to be clear because
the BAC had decided that the General Budget will be taken up on 17th and 18th.
From the 17th, you are now removing two hours. ...(Interruptions)... So, after the

reply of the Railway Minister, you will start the General Budget.

SHRI MUKHTAR ABBAS NAQVI: Yes, Sir. After the reply of the Railway
Minister, we will start the General Budget. ...(Interruptions)...

SHRI NEERAJ SHEKHAR: How can we start it, Sir? ...(Interruptions)....

SHRI DEREK O'BRIEN: Sir, there was an agreement. ...(Interruptions)... For the

last four sessions now, we are neglecting the women and child development issue.
SHRI MUKHTAR ABBAS NAQVI: Nobody is neglecting the issue.
MR. DEPUTY CHAIRMAN: You are right, Mr. Derek. ...(Interruptions)...

SHRI DEREK O'BRIEN: You cannot take it to the next Session, and, it cannot
be taken up in the Zero Hour. Only the Minister's reply on the women and child
development has to be there. ...(Interruptions)... I do not know as to why this

Government is not letting...
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SHRI MUKHTAR ABBAS NAQVI: No, no. It is listed. ...(Interruptions)... You
want to change the Business; it is on your request. We are agreeing to this on your
request first, and, then, by the Leader of the Opposition. ...(Interruptions)... If you

want to have a reply, the Zero Hour... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Naqvi ji, hon. Chairman himself has directed the
Minister that she should come and reply. In this House, from the Chair, I also said

this. ...(Interruptions)... She has to give a reply.

SHRI MUKHTAR ABBAS NAQVI: ¥R, d &l 3 &l gl But, the complete
business is changed now. Railway Discussion is continuing, the reply by the Railway

Minister is tomorrow.
MR. DEPUTY CHAIRMAN: I have understood it. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: If there is time left, then, she will reply.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: So, do you agree?

SHRI DEREK O'BRIEN: Sir, I am not qualified to agree. The full Opposition

is not here. We will talk tomorrow. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let us take up Special Mentions.

SPECIAL MENTIONS*
MR. DEPUTY CHAIRMAN: Shri Mansukh L. Mandaviya.

Demand for taking effective measures to regulate clinical

trial of new drugs in the country

#t F9YE U, WS ([ORI): HEled, AR % & By oAl H IR-BIAT
Ud MG d¥i I hs a1 g9 dlell HUIT TN AN & $HUR A5 a8l &l
FATRA I (IRETT) Bl ©, FoH Hg IRIG AR B Jg 8 SRl 2 3R a1
HUFIl 1 TRIGT b IRARSHI Bl Dl GRS el qdll I FO AR H BB
BfSAE P IG5 98d Bl HH HHALF <l ol

HEIGY, U &% ATl Ul # oMY € f6 &3 qar Fiar dufrat e #18 Suge
Flifrme Tteor fhy &) 1t gav IR § Sudel &7 <t 8, TN S gar @
SUIRT HA dTel AEI-HRIS] Al & WReT W -1 YH[E IS & B

* Laid on the Table.



